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DISCUSSION ON THE WORKING OF

THE MINISTRY OF STEEL AND
MINES
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"Steel production in the country has
fallen by 40 per cent of the total rated
capacity, according to the Union Deputy
Minister of Steel & Mines, Mr. Sukhdev
Prasad."

OTT TAF HEAT T & fF 40 9%
¥ Az fr € | A o g

T2A # WU AT 30 % TR A

"One of the firm decisions taken to
increase the production of the coal Mr. K.
D. Malaviya's warning that production of

finished steel during 1973-74 will be 1 -1
millions tons short of the target."
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This is 12th October, 1973 in Economic
Times.

"Steel production in the country has
fallen by 40 per cent of the totalled rated
capacity according to the Union Deputy
Minister for Steel & Mines Mr. Sukhdev
Prasad. Addressing the meeting of the steel
rerolling manufacturers of Mandi Govind
Garh, 40 kilometres from here, he said that
the acute power shortage was responsible
for the fall in production. To meet this
situation, the distribution policy was being
revised."
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“During 1973-74 we will be 1-1 million

tonnes short of the target.” He was
giving warning to the country that we

will be short of target. I W"'XET FT
TWE T T FTE | A 2
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SHRI KALYAN ROY (West Bengal):
Coal is not entirely nationalised, Tatas
have been left out.
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"Inaugurating a three-day meeting of the
top executives of the public sector steel
plants and coal undertakings, Mr. Malaviya
said : A bold and new approach to identify
and rectify mistakes should immediately be
adopted. Mr. Malaviya submitted that the
companies under the Ministry had become
too big and a further restructuring of the
organisation under the Ministry might be
necessary. They had to shed some burdens
and more powers and responsibilities will
have to be given to the individual units."
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w3 at wfaw sfaa gom

SHRI HARSH DEO MALAVIYA
(Uttar Pradesh) : Sir, when we talk of our
Steel Ministry we have a mixed feeling. We
can justifiably take pride in our steel
industry. The public sector steel industry has
during the last 19 years provided the
infrastructure for a rapid development of our
economy. The priority given to the
development of the steel industry was
Nehru's great vision and he realised that we
can defend our freedom and consolidate our
freedom only by having this public sector
industry. Today we can be happy that among
the top hundred industrial giants of India the
Hindustan Steel, with its capital investment
of Rs. 1,095 crores, is the biggest industrial
giant. The one time industrial giant, Tata
Steel, is now tenth in that list and the other
first nine giants are in the public sector. It is
good as far as it goes.

But we have to ask the question : Have we
been able to achieve the other purposes of
the giant public sector steel industry which
we had in our mind ? What changes these big
giants in the public sector have brought
about in our socio-political set up ? Has it
helped the public sector to attain the
commanding heights ? Has it served the
political tasks which Nehru had visualised
for the country ? Has it succeeded in break-
ing the power of the monopolies ? No.

Sir, so for as the political purpose of the
public sector steel industry is concerned, we
have singularly failed. We have failed to
raise higher the banner which was set aloft
by Nehru, and today far from becoming a
beacon light in the Indian set up for the
advancement of a resurgent India the steel
plants have become embodiments of
inefficient management and huge financial
losses.

The Hindustan Steel, according to the
latest figures, is expected to lose about Rs.
25—30 crores in the year ending March,
1974. This happens despite the price hike —
it was almost Rs. 300 per ton in September,
1973. On the same day, that is, on 31-3-
1974, the production of saleable steel by the
five integrated steel plants was about

[RAJYA SABHA]

working of Ministry 148
of Steel and Mines

5,50,000 tonnes less than in 1972-73. And
what worries us is—the hon'ble Minister will
enlighten us if we are mistaken—the
controversy which is going on in the
corridors of the Ministry, in the corridors of
the Government about what should be the
future set up for the steel industry in our
country. There are definite proposals, we
understand, to split up the Hindustan Steel
into Bhilai, Rourkela and Durgapur to give
them autonomy. But at the same time there is
another influence which is against it. It
should be accepted without any controversy,
I think by all of us that for one person to
combine the post of the Secretary of Steel
and Mines Ministry and the Chairman of the
Steel Authority of India is simple 3 P.M.
ridiculous. 1T mean no personal reflection.
Whoever he may be, one man cannot be
Secretary of the Steel and Mines Ministry
and also look after the Bhilai plant, the
Rourkela plant and the Durgapur plant. We
do not want to create new Czars, economic
Czars in this country. I hope our Minister will
kindly look into the matter. He is not God
Almighty. We cannot over-estimate the
capacity of one person. Therefore, one of the
obvious things is that we must give autonomy
to these various steel plants and we must
develop local initiative. Of course, if the
necessary perspective is there in the persons
sitting in the corridors of the Secretariat in
Delhi and in those persons managing the steel
plants, if they have the necessary view of the
position of steel industry in the public sector
in our economy, then there would be no
conflict. But unfortunately, the tragedy of our
country is that—1 shall come to this point
later— there are people at top positions who
care two hoots about the general objectives
and the general perspective which should
govern the future of our country.

Mismanagement has reached horrible
proportions. Asa result of this mismanage-
ment, unutilised capacity for ingot steel was
35 per cent in Rourkela, 55 per cent in
Durgapur and 16 per cent in Bhilai during
the year 1972-73. For the saleable steel, in
the same year the unutilised capacity was 30
per cent in Rourkela, 62 per cent in
Durgapur and 11 per cent in Bhilai. Sir, in
the course of the 27 years of our
independence, we have developed a formula
as a panacea for all ills, i.e.
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appointment of a committee. So here also,
worried by the unutilised capacity, the
Planning Commission appointed an Action
Committee to recommend measures for
achieving near-rated capacity levels of
production. We do not know what this
Action Committee of the Planning
Commission has done, what recommen-
dations it has given. Perhaps it has given
some recommendations. Perhaps its reports
are lying in certain pigeon-holes. I hope the
hon. Minister will enlighten us on this point.

Sir, t must again come back to the point of
managerial stiucture which is most important.
The present managerial structure has been
found to be totally inadequate. The steel
plants have worked as Government
departments, nurtured on a cook-tail of
muddled and interventionist policies. The
civilian at the top in the Delhi Secretariat
manages the steel plants like a Marwari
Bania. We know that once a Marwari
industrialist sets up an enterprise, he brings
in his cousins, brothers, relatives and friends.
Similarly the civilian at the top has more or
less tended to behave like a Marwari Bania.
Posts in public undertakings, we have to
unfortunately accept, have been treated as
sinecures for retiring civil servants, as
consolation prizes for political caste-offs.
and as stepping-stones for friends and
relatives of political celebrities and wire-
pullers. This is the unfortunate situation. The
initiative of the younger men has been
ignored. There are younger men, brilliant
engineers, brilliant youth, working in these
steel industries, who have a desire to work
for the country, to develop this country, who
are patriotic. But their initiative is curbed
because their enthusiasm receives no
response and they, after some time, become
disheartened and fall into the rut.

In this connection T would like to take
your permission to point out the case of a
small country, the Democratic Peoples
Republic of Korea or North Korea, a small
country with a population of 1 crore 80
lakhs. After the devastation caused in that
country by American bombing during 1950
and 1953 there was one little steel plant left
near Pongyong called, if I am not mistaken,
Hwang Chun. It was completely destroyed.
But not the engineers, the workers—they
took the initiative; the
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workers were inspired; they were given the
neceessary political education—and they
built up their steel plant from utter scratch.
This steel plant was built up and this small
country of Korea with a population of 1
crore 80 lakhs today on its own merit, on its
own talents, on its own knowhow, is going
to produce 12 million tons of steel. We have
still to reach the 10 million ton mark. This is
a case where People rose from the working
class.

Now we have to see our set-up. Officers
sitting in aircondi-tioned rooms in big cities,
in the capital, in the corridors are not the
people who will solve our steel problem. I
would only quote from Mr. T. A. Pai. Mr.
Pai said some time ago, "Wrong men in key
positions in public undertakings and their
ignorance of their crucial role were
responsible for the non-fulfilment of the
economic goals of the Government. All
industrial units function as civil service
departments without the virtues of a com-
mercial undertaking." This is the predecessor
of our honourable Minister, Mala-viyaji. He
said this. We have civil servants trained by
the British. That old generation is passing
away and a new generation, the IAS, has
taken its place, but this generation continues
in the same traditions. Traditions die hard.
And this tradition of bureaucratic
management has to be broken. What is the
present position ? Every public sector
undertaking has on its board of directors
either the Secretary or a Joint Secretary of
the Ministry concerned, the Steel Ministry so
to say; then one person from the Finance
Ministry, one Director from the Planning
Commission, one or two experts and some
nominees or favourites of those who are in
power. And the vested interests in the
bureaucratic top at Delhi are successfully
frustrating, have been frustrating, have
successfully frustrated, every effort to evolve
a unified cadre to effectively manage the
public enterprise. Up till now there was
some kind of a public sector pool or some
such thing was set up. It functioned for a
year or so and about 1000 or 2000 names
were registered. About 250 people were
taken and then that pool was allowed to
lapse because the vested interests, the
bureaucracy on top which is absolutely on
top, did not want a public sector cadre to
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[Shri Harsh Deo Malaviya.] develop of a
new type. They do not want it. It
would ont be correct, ashasbeen done
by responsible men, by our Ministers and
others, it would not be strictly correct, to
blame the workers for the loss of production.
If we continue to harp on this theme, we will
find ourselves in the not so gracious
company of the FICCI, the Federation of
Indian Chamber of Commerce and Industry.
The loss of mandays on account of industrial
disputes during 1973 was less than that in
1972. According to a report, a conference of
chief executives of all steel plants which met
in the capital in the third week of March,
has recorded, and I am quoting, "It is
noteworthy that despite this large Joss of
earnings.. ." —because of low production
they were not getting rewards—they
were getting incentive prizes—".. . there
has been no industrial unrest or work
stoppage in any of the steel plants."

So, it would not be correct to blame
workers. I must say that the whole country
and this section as well as the other section of
the House are  very much concerned about
our steel plants.  According to the latest
budget there is no money for our steel
plants. The budget has provided Rs. 160
crores for the Steel Authority of India. With
this 160 crores  the Steel Authority of
India is supposed to provide Rs. 10 crores a
month for construction of Bokaro (Time bell
rings). Bharat Coking Coal will get Rs. 30
crores whereas it needs Rs. 60 crores.
Bhilai expansion needs another Rs. 60 crores.
And nothing has been given to it. If this
goes on, I do not know what is going to
happen to our steel industry. And if our steel
industry comes to a dead stop, what will
happen to Heavy Engineering Corporation,
Ranchi, Bharat Heavy Electricals and other
public sector units ?

There is also a disturbing news about the
distribution arrangement for saleable steel.
First, of all, a price hike is contemplated. I am
sure the hon. Minister will correct me if what I
say is wrong. There are rumours of price hike.
Price hike seems to be the rule in our country
today. The Steel Authority of India has, it
seems, a proposal to appoint agents for selling
steel. If that happens, we know what will
happen. Quite lot of palm greasing goes on in
matters of steel allocation. Officers who
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are doing this distribution are no fabulously
rich. There are such cases. If we talk of
such cases, then we are immediately asked
to bring up a concrete case. We are not the
Government machinery. We do not have
CBI to help us. Government should enquire
into this. This is the talk of the town among
small traders of iron and steel. There is
much corruption going on.

I would humbly submit one thing. The
way out lies in having faith in our people
and in our engineers. The way out is not
reliance on our bureaucracy. We should rely
on our working classes and the young
category of engineers and other technical
men.

There is one, Central Engineering and
Designs Bureau now renamed as Metallur-
gical and Engineering Consultants of India
at Ranchi. It is also called MECON. There
are 1,900 employees in this organisation
including 900 engineers. It is here that you
should look up for your future leaders of the
country and future managers of our
industries.

Our honourable Malaviyaji conies to the
Ministry after great experience. He has the
historical record of putting India on the oil
map of the world. We and the country look
up to him for certain attainments. We
certainly expect of him one thing. We all
hope that he would do his best to introduce
some form of workers' participation in
management. That is the most essential
thing. If he does this, then he will have
made a great contribution {Time bell
rings)...

Sir, you have rung the bell twice. I want
to say a few points on the coal business. The
total coal production after take-over on 31st
January, 1971 has increased because the
production of coal in the corresponding
period of 1972 does not show any fall.
There is in fact a marginal increase. But the
coal produced has to be distributed to the
steel mills and other sectors of the country.
According to the present system, steel plants
consume about 26 per cent of the total
production. This is controlled by the Coal
Controller's Organisation.

Then, Sir, the railways consume about
20 per cent and the linking agency for this
is
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the Coal Mining Advisory Board, the con
sumers get about 32 percent and this is done
by the Standing Linkage Committee; and
miscellaneous consumers including the dome
stic and the brick kiln owners consume
about 22 per cent in the various States and
here, also, Sir, we see a number of authori
ties dealing with the job of distribution of
coal. I think this is rather not a very happy
arrangement and [ hope perhaps the
Minister would look into this and bring
about some sort of a rational arrangement
for distribution. Then, Sir,

MR. DEPUTY CHAIRMAN : No,
please. You cannot go on like this. I am

Very sorry.

SHRI HARSH DEO MALAVIYA: Only
one minute, Sir. [ am making the last point.

Sir, the coal mines are today a cesspool of
corruption. The people there and the trade
union workers will tell you that there is a
role of the corrupt politicians, corrupt
officers, and so on and there are gangs of
goondas and corrupt police officers and this
is a bottleneck in our entire economy. I hope
our Minister will look into this and set
things right.

SHRI KALYAN ROY : Sir, allegations
were made that the information about the
coal mines take-over got leaked out,—the
late Shri Mohan Kumaramangalam was
there as the Minister—he told that there
should be an inquiry to find out as to how
and why during the last thirty years, inspite
of repeated recommendations, the mines
were no taken over. So, Sir, it was clear that
the coal lobby was powerfully dominating
and presiding over the entire economic and
political systems of the country and was able
to prevent any take-over. Now, after the
take-over, the powerful lobby, the coal
lobby, is mnot reconciled to it. The
bourgeoisie Press, the monopoly Press, the
corrupt politicians and influential men
within the Cabinet are out to malign the
nationalised sector in the faint hope that
whatever has happened to the wheat trade
take-over will be repeated in the coal mines
also. These people must be regretting now
because coal was the biggest generator of
black money and they used to share the loot
consisting of the workers' wages, their
provident fund dues, the royalty, the
stowing subsidy, etc. Now
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the pipeline is dry and they feel very sorry.
Mr. Charan Singh has demanded dena-
tionalisation and Mr. G. D. Birla is
demanding the denationalisation. I would
like Mrs. Indira Gandhi to try handing over
the coal mines to the mine owners back and
the entire army of Jagjivan Babu will not be
able to do it. But that does not mean that we
are very happy with the situation or with the
Coal Mines Authority under Mr. Chari or
with the Bharat Coking Coal under Mr.
Wadud Khan an ex employee of the Tatas.

Sir, the situation in the Bharat Coking Co.
Ltd. is in a mess and the crisis in the Bharat
Coking Coal Ltd. should be given the top
priority and attention because of (1) scarcity
of coking coal, (2) limited reserves of coking
coal and (3) the ever-increasing demands of
the steel plants for coking coal. The trouble
is, Sir, that the Chairman of the BCC, which
is a public sector unit, still happens to be the
employee of the Tatas. It is for the Ministry
to make up its mind to see whether the
Chairman of the BCC is going to serve the
public sector or he is going to serve the
Tatas, his ex-employer. Sir, I do not
minimise the disastrous impact of lack of
power on production, shortage of steel for
rails, cement, and so on. Nevertheless, the
strange phenomenon that we have been
witnessing is that while in the Coal Mines
Authority mines it is a fact that production is
increasing, in the Bharat Coking Coal mines
the production has been steadily and
continuously declining. In 1971, it was 10-
58 million tonnes, in 1972 it was 10 -13
million tonnes and in 1973 it has gone down
to 9 -78 million tonnes. The BCCL officers
say that one of the reasons for this fall in
production is that after nationalisation, all
cases of unscientific or slaughter mining was
stopped and that the former managements
kept unstowed underground voids over much
larger areas than was permissible. This
backing backlog and sand-stowing has to be
made up. As it is, there is a critical shortage
of sand, only four million es being available
a year, while the requirement is 20 millions
tonnes. I am surprised to find in "The
Statesman" of the 26th April a statement that
has been issued by one Shri C. Muni-swamy,
Administrative  Officer in  Directorate-
General of Mines Safety.
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"In some coal-mine areas, it increased by as
much as 500 times after nationalization, and
the Director of Mines Safety had to take
stringent measures... by ordering  stoppage
of work...". Sir, this is how they are making
a lot of money in collusion with officers.
While they show that ten trucks of sand have
gone to the mines, actually only two trucks of
sand go, and the money is being shared. This
has to be inquired into.

Sir, the real danger lies in the fact that old,
ex-mine-owners have come back in various
shapes and guises—as contractors, as
suppliers of timber, electrical parts,
equipment—and they know every nook and
corner of the coalmines, and they and their
relatives are being given contracts one after
another. It is most unfortunate. A list which
has been submitted to me by the Ministry of
Mines in the Consultative Committee shows
that a few Congress leaders and INTUC
leaders have been given contracts, I do not
want to mention names. But this is shocking.
This is breeding corruption. This is
responsible for poisoning the atmosphere I
can give the name of Rajhara in Hazaribagh.
Mr. Pande, a very good friend of the Area
General Manager, has been given all kinds of
contracts. And you will be surprised to know
that even a tender was not called for.

Last time, in connection with a Calling
Attention Motion regarding mushroom
growth of beehive ovens, Mr. Malaviya was
angry. He said, "This is very wrong; I will
take it up with the Bihar Government." Has
he been able to take it up? The manu-
facturers are the friends of Mr. Kedar Pande.

Then, the third point is that the entire
Jharia area is vitiated by Bihar politics and
interference of Bihar politicians. It is
impossible to work in Jharia because of
Rajput and non-Rajput feelings. Mr. Mohan
Kumaramangalam tried to do something
about it; he failed. There are two men who
can make and unmake it: Mr. Shankar Dayal
Singh and Mr. B. P. Sinha. Mr. Malaviya
know about it. He is smiling. He knows
about it. But he could not do anything,
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because they are his Party men. They have
to be weeded out. Sir, the trouble is,
astheStateman pointed out, the Managers
were making money, they were getting
commission, sharing bonus, and they are not
yet reconciled to the take-over. There is a
vacuum; there is a gap. This vacuum or gap
should have been filled up by Mr.
Malaviya's Ministry. His Ministry should
have taken the democratic steps and gone to
the workers. But they have not don2 so. The
Government are still relying on the officers.
You will be surprised to know that there is
no single elected committee. This is  the
crisis:

Sir, I would read an extract from the
speech of a very prominent Member of
Parliament, who said on May 4th, 1972, in
the Lok Sabha;

"You will not be able to achieve your
objectives so long as the bureaucrats and
technicians do not commit themselves to
the public sector philosophy..."

Who is this great MP? This is Mr. Malaviya
speaking on the 4th May, 1972, when he was
not a Minister. Why this double standard?
Why two sides of justice? Sir, trade unions
have been victimized every where. On the
other hand, when corruption cases are
brought to the notice of some authorities,
what do we find? I am reading from a paper
given in the Consultative Committee. The
coal Mines Authority have reported:

"At the time of take-over of non-coking
coal mines, certain officers were found
guilty of indicating persons. After a proper
inquiry, the services of three officers have
been terminated. Further, on consideration
of the mercy petitions, they were retained
in service..."

Mercy petitions of officers guilty of the worst
crimes, falsification of documents, looting
of money, have been forgiven while labourers
have been dismissed. This is how we are
following Socialism. What has happened to
the statement of Mr. Malaviya?

Sir, Soviet experts are coming and Polish
experts are coming. Hundreds of crores of
rupees are going to be spent. Heavy
equipments are coming. But I have in-
formation that Soviet and Polish experts
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are frustrated. They are bitter in the face of
entrenched vested interests. What will you do
with the Soviet equipment if you cannot build
up a new structure. There are 9000 million
tonnes of very good coking coal beneath
Jharia town, Katras town and Sijpua town.
But these towns cannot be touched. Why?
Because there are big palaces of the ex-mine-
owners and contractors. They have rebuilt
Poland by removing the towns. But you won't
dare to touch those towns because these ex-
mine-owners and contractors who own the
houses will be up against you. Sir, 9000
million tonnes of coking coal is allowed to be
there. Fire is raging all along Jharia. Have
you got any plan to extinguish the fire? Have
you taken any steps to tackle the fire? No.
Not at all. One of the main aims of taking
over the coal mines as you know, was said to
be conservation because the mine-owners
were exploiting the mines. What steps have
you taken for conservation? We have been
told that there will be a big planning and
designing department. Under whom? Would
it be under the Coal Mines Authority? Would
it be under the Bharat Coking Coal? The
Chairmen of the Bharat Coking Coal and
C.ML.A. are interested in production. They are
not interested in conservation. If conservation
is to succeed, it has to be independently
responsible only to the Mines Ministry. The
same thing should be applied to the
Geological Survey of India. Why should it be
under the Secretary of Mines? Why can't they
directly go to the Minister instead of going
through the corridors of bureaucracy. I know
that Mr. Malaviya once said that the
Geological Survey of India should not be
under the Mines Secretary.

Sir, we are getting a bad name because of
the coal price rise. What is the real position?
Sir, the despatches of soft coke are made to
parties sponsored by the State Governments
and statutory bodies. Our production is 2 -05
million tonnes of soft coke per year. But the
Government has nothing to do with the
distribution. Distribution is in the hands of
the private sector. In other words, friends of
Mr. Ghosh, Civil Supplies Minister of West
Bengal and the friends of the Civil Supplies
Minister of Bihar sell and resell the permits.
This way they are encouraging
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corruption.  'We are suggesting again and
again  to take over the distribution agency
and to open dumps all over India from
where, like the Indian Oil Corporation, you

can sell coal direct to the consumers. Who is
objecting? These vested interests and these
Congress Ministers who are in league with
these elements are making crores of
rupees. Unless you stop this corruption,
you cannot give the coal cheap. Even if you
increase the coal price statutorily, the black
market price will be double. So you have got
to take up distribution. Sir, lots of things have
been said about the coal prices. I hope the
country knows that during the last ten years,
steel price ha* gone up by 100 per cent,
cement price has gone up by 200 per cent, and
aluminium price has also gone up. But the
one price which has been artificially kept low
is the coal price. In order to help
whom? This is to help big bourgeoisie who
want cheap fuel. The coal mines have
been starved.  There is no investment in
them. What matters is that the coal price
should be low. Nowhere in the world coal
is sold cheaper than in India. The Members
say: Look at the steel price in Japan or
Finland or West Germany. It is cheaper.
But what do you say about the coal price? Our
coal prices are the cheapest throughout the
world. It is an irrational structure. If you
want to give the workers a proper share and
proper equipment, you have to increase the
coal price. But what is the impact of coal
price? Bharat Coking Coal Ltd. has already
increased the coal price by 36 rupees per ton
for the coal which is directly  sent to the
steel plants and 16 rupees per ton for the coal
which goes to the washeries. [ ask: what is
the share of wages in this increase? What is
the prices that you have to increase because of
the higher  wages to the workers or higher
interim wages to the workers?

It was found out that out of Rs 30, only
Rs. 6 are because of wage rise. This is all
about coal. I would like to just mention one
thing. I was surprised that one prominent
Member of the Lok Sabha stated, and I
quote, "I, therefore, plead for a bolder plan. I
plead for converting the whole policy of
steel production into state control. I do not
have any faith in the mixed sector." Who
said it? Mr. K. D. Malaviya. = And yet,
today, while
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[Shri Kalyan Roy.]
the expansion of Durgapur and Rourkela are
frozen, his officers are busy helping the
Tatas to expand their production. Which
Malaviya is true—the Malaviya sitting
before me today or Malaviya of 1972, who
was speaking, thundering, in Lok Sabha ?

Lastly, Sir, I would speak about the un-
fortunate situation in the nonferrous metal
mines. Sir, the situation is very tragic. The
Government has no policy about zinc, about
copper, about aluminium, about iron ore.
And what policy they have is to surrender
straightway before the monopolists. Sir, they
have again considered higher price for
aluminium bacause Mr. K. K. Birla wants it.
They have close down the HINDALOCO.
The J. K. Aluminium factory is closed
down. They have misappropriated money
from the banks. They have not paid money
to the D.V.C. and others, and they have
locked it out. Mr. Pai told in the
Consultative Committee that, "I  will
takeover the aluminium plant." But I find the
Birlas have taken over Mr. Malaviya and
Mrs. Indira Gandhi. They have increased the
price by Rs. 1,000. In the black market, it is
being sold at Rs. 16,000 per tonne. Birlas
wanted this, and the Birlas got it. Thank you,
Mr. Malaviya.

Sir, it is the same thing about iron ore you
will be surprised to know that in India there
are private sector iron ore mines and public
sector iron ore mines. There are 33 mines in
the private sector and 368 mines in the
public sector, together they produce 35
million tonnes. We are selling iron ore to
Japan and Western countries dead cheap. We
are losing. The iron ore mines in the private
sector are being destroyed. The manganese
in the private sector are being destroyed. Out
of 69 million tonnes of manganese, only 6
million tonnes is of high grade. That is being
exported. And the Government, in spite of its
decision not to export high-grade manganese
ore, is relaxing and allowing the export of
high-grade manganese. The same is the
situation in mica. If you want to really
develop a proper Indian outlook for the
nonferrous metal mines, Mr. Malaviya, you
have to show the courage of the late Mr.
Mohan Kumaramangalam. No use of

stepping
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into his shoes unless you want to face the
vested iterests and take-over the iron ore
mines, the manganese mines, the dolomite
mines and the lime-stone mines. How do
you plan ? It is the private sector who are
ruining and slaughtering some mines.

Sir, my last submissipn is the reshuffling
of the C.M.A. and the B.C.C.L. Root out the
corrupt officers. The names are in your
pockets. Stretch your hand of co-operation
to the workers. Arrange for food ration,
arrange for pit safety measures, and have
elected committees and stop boosting up the
non-existent INTUC. Root out the corrupt
people, and take-over the non-ferrous metal
mines. That is the only way in which lies the
interest of this country.

=it wad Vg faefaan (weor g3m) -
wgier, 7z ofagrfas aer d fr aradt
Tedr & fawa 7 /g A7 afawr g7y
F1 uF faorq wgeq g @ & ) ArA
Z9 AT gfaan 1 aow w7 fang 2
Fdregnmzaag e a 3o, 7 T,
farfas & @\ aFaaz § fa=ir fo
HTAT AT FTITAT AT ATE F Iea2A
| FTH FFAT E A1 gEIfAT 0z wEr
g fm g wer § ade
"L F 1 g5E FT Agex & THT A et
T ¥ fawra ¥ amT a F geEd
FT WEEq g AT AT WEeq F1 fAAILH
TEAFT FATL FHAGTT JIAATAT FT F7
farer frar & a7 a7 %1 fegfar
At IHR 5 TEEAT afss AT,
aEAwNAT  "a, W df AT IWE FA
29 ¥4z w0 7 fafaay faear o
ar | afFa s 51 feafa w100 OFY
HFri  FAEdH 5,000 FOTwe FT
S wwrgE R

2 ZATT FULT §IC &I ALTT ATH
T, @rar A wfaw  qzrgt &
gafga faww o afs Fsgpia
Y | FAL AW AT AT ST gwh
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& fazre & zewa, @er o @t
nmigl F SART FIHHEA T&A E |
arwa #r a1 fegfa 2 swav afs gw
zfz =i arzma dfw 72-73 AEW
AT FEAFAAT B I AG FL AT
#i 2 FAT FLT AW FL FAFI
TENIT AT ATET A ATATT FLAT T AT
gaTT *de (AR F1 91 WAl § I
QT IV AET FAT | FATL ST AT
feaiy AT & AR 10 fafeaa
TH g1 ATAVEESC FWT | ATA FT AT
feafer & sad fagre 7 30 @28 FA0T
FTAT AvgAiEA @ At wfE s
femar & | 41X FTFHT F ATV FHIL
AW AT § A AT E——F gl
fazr 1 anit 2, AT AT F A
TN AL, AL FAT FIFATE AT
g afasi A7 wiFgsi & aw=awai g
SMAT g | THH SITHEART FW AU
AT K OATT AR FL AH | AVAA,
4 T WAy | (AR wAT AR g
fo sgi 7% argv g7 faseit #1 av=q
2, 9 WA AISAT AHT, A0 T
FITEWT AT ATAAT AGIT AT TE THY
wm zawr fa=r7 w77 Tifzw ar fr
o fAu gwEl a7 # IwE g,
famat AT &7 wEET I ATC TR
FATGT ZW FA FLA | g AT Y
fedae 3 sEwrqu s F1 afee &
W ITET  FEW IJ3W AfEU )
A FYTETT AT F T AT fAET
v AT fqere, =FET, FTT Anfr 2
yaT fgeare 77 &7 qig @ S
2| IR ATLH A AUEET
fAaza g & wona smm ¥ fao
st & fawrelt &7 vaear gt =nfag
afw gAwAT F TH AAAAT AT A
o {7ar «m 5% /17 QW A 5 w5
FOET AT AT FrA T FH FY | I
a1 FE FEr owar € fF wEa &
INEA IH g9 AT Z, AT FTH Az
6—203RSS, 74
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@ F fF Frid w74 § 9 39-
afer 7 Al faama & | F1a7 F Tedia-
FOTF AT FAFT HIA, ATT-FHIHT
FA HAF TEAHTT E A E
T IAT I TFET ToATHT & AGT
g AT ag FzAT 6 w0aq A FATFT
AN & TAT ¥ IAUET 7 F471 g€, 77
fafaa amar 2 1 A= awe ¥ a3
WA A FHIE | T9d F A qE
foaa, sme 1 %t & ar d79 wrE
& afe s # w g7 Ay g
W FE0 TE, GATAT F WG I91 FIAr
2| 9% 499 F AEGTAT § FHAT T
T & | AT AT & Afawt a wofast
F AT FET § TwAEs A i
afezwian %1 1 afaw Ffeesrr a7
qET % "qard §, Gfew der 6w -
zfam & o agsr SarEard 8, af
4t Sfua A £ a1 FEEl geF

= fFar S fan s SfEe

Afae 21 st wifgw SfeT w7 wogd
FHO A7 T gfewmr fam s
AT T FaA T8 qTAAT Wt & fF A
TE wdAfaF da § g ar & T

| EA 9T & SAEI AVE § A AT 2

At e faeta $3A7 &, W TW TE AT
ATAAT G547 ZT AT 2 AT SHET FIE TATH
TG 2| IEeET T wE 2 s
7 wew fa=rdi #1 wer s, anrfy
aré s fead f6 3 wmad 77 &9
AT FW &1 IAfT F WW A AT GO
g

FUHAT GHAATT AHAT F AW FH
T T gw 3w frafr 7 aogs e s
FT IAEA FAI ATAVIFAT T HATET
ZY 77 A=WT A1 AgT AG 91 qFAr
FHIfF ZATY AW AT ETAMIAT A9
fere oz agg sedr & | foedT wHETEq
EUTY I ¥ IAT AV AFAT g, BRI
ARl ¥ IUL AT HRFA 7 oq AT
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[+t =warg Tag fa=tfzay)
T2 HOA ArAE  fF ZAF1 TR
¥ FerEA A1 3fer { ey AT
arfen e zafac guror gz fafeasa
=T A7 g1 Arfgn f faay o 7T
q T ATET H AMAT AFT FLT AT AL
AEA AT g0 fAial & 49 @F &
FAF( FW AT WEH H GEAATA FA |
729 graed w77 fA997 FTAT 18T
fF AqTETA ST STEAT T ATErET A,
TEA FZT F 0F (ZER 7, AT GAT A
207 ah faaga wvAT AvEAr g
& az a9 fazeaaar & fF szed 9
F1 @zAl 7 fAF@ET 7 o anw
qIA WA AT EN0Z IAT FH 9TEA
IH A FTANGE | 52 fwaa w
T arg g i sree s w, famd aw
aq  sarar faRet wEr FAE g
TAOTEA FEA /AT @3 F fAwET T
w1 aat g @ IHY FH 9T gW IN
aaad | s ag ad frafy a1 anfas
zfez &, wrwET #1 ez & o9
ao & earfama F1afer & o 7z amg
FAfaa AT TR AT AT AT A0z
f& amfeafa ¥ &1 & wadg wa-
g 5t ¥ faqzT FEmfFET o qray
T TEL TR 21 |

SET TF AATEAT F AT F, AY
JEAFFAC T TA A F FH faw@r 7
Fard | qgag gAlaFYar & frower
aFe F FATEAT 2 F FUE AT

A -

gz 7 feqifsza & ot =@ &
7 A AT FHL AT AT AT AT
Z1 afsa =gt 41 feafs w1 qurd
F fau &8 99349t DrF9r F a7,
Ty qadir AFAT F Ay {17
qiwdi THFAT FATF GHg A7 77
seag @ T & afmmr oeerfas
gfez 1< ZfFwa 3 & ot A
F70 9T ITATE AACEIAT H 3T TATH
AT F1 fogra FF g A44T TTAHT
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2w 3z vw war = Az enfaa
fear s AfFa 3@F FTC wTE
faare a8 gar @ rwdifas gfe &
T TH GFC T favig g § AT 39w
AAYST I AT AT AT FAAT AT
TETAr Z | ATAMAIE  FT FEI HIAT
FYHAT F1Zfez § FaAvdrar qoq WA
F[OHT 74T § T A1 ATAT F1 HAT
TEL 2 | AT AT RAT W A 9@
qEN ZMA1 | AT FE ATTT
WeT GF UF GAT GIFA 3 Ael GaL
g#1T 1 weofaa wE € 1 faerd
¥ ETCEIA T IEEAT F1E FHI TALAC
ad arg fw agt fawe &1 FH0 @,
qra¥ Ag fueft | adtr frafs T80 &)
wq fr 7z av @arn, faadr S
A 7 A, 99 qruA A at
FATENAT H TENA FATEIA AT TATTA
FA q #41 fa@wa gor, T4 97 fa"rT
farar st =nfaw

TF FArar € qg wgu0 % dqers-
FUF T FEGH { OF AT AT qATE
A #4199 991 * fAn agd feat
o wwz frar W @1 8 92 deErE-
A A AT FEAE gfe q oW
IYAFT T G | AATEAT AT H A2
A1 qeaa g ag 97 fEeae
awEred & #reor A wifas  qag
F1 AT F FLM IR T AL
TATF 92T | T A% I F AT aga
famr # fama &

# T A" W OF9 a1 AT
w1 F AT AT ATRAC E | OF
A1 o1 g aafEr urs e
fafres =t samear g wwwT @an
¥ &= aqfEt wgg 4, afFT #7
faaea e Tgar g 5 gaer ey
aferr adf g1 T | w9 9L 919 WY
T HqaT FAZ W A g g e
THY ATATTRANA  AFGFRT FT EFAC
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2 fr o7 a% gual 21zl fedzares
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fratoor fear wr 2 v 37 s@m
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WTHA § G5F79 & AT 3AFIUF TG
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ATl g AfFT FT AH IAF Frer Aq
FTITAIRI( T 909 TZAAT 2 2 TAR
FIE! ST KR 97 faadt & 417 39
TEIAT F g AT 97 FovgT grar Fage
Y H1§ aFaT AEC 2 1 sAfAT A
qaTg 2 fe 07 Wi w1 38 W0
e AT 97 faar A §% W qer
93 fgme WAy Srfzo st wEAT
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3T w0 W a5 29 T% T (34 ;W
FTATHE AT T {247 AT AR
FifE GAT 7 F4 T AT w0 AT
TATHT HOW IT AT FET AT
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T A% =4 faw Fg A| W
AEEAIE £ WL TH 9T AT 3 AT

[29 APRIL 19741

working of Ministry 166
of Steel and Mines

faar stray nfam

L sEfen A &7 ard 71 gfwar
w1 f afEara aTae s wifEe
form & sodiFaE w1 9mE T A
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£ "All three eastern region ore-based
locations at Nayagarh, Barakat and
Boniagarh are considered suitable for
large intergrated steel plants. New rail links
will have to be laid and dams constructed for
ensuring adequate supply of water for
each of these locations. Nayagarh is
advantageously located for utilisation of ore
from the rich deposits of Malangtoli and
Gandhamardan blocks. Location of a large
pig-iron plant at Nayagarh will throw open a
vast area with possibility of considerable
industrial development. Thislocationhasthe
potential to sustain a 10 to 12 million tonne
steel complex. As regards the production and
distribution costs of pig-iron, Nayagarh is
the most economical of all the 28 locations
considered in this study."
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Tue Vice-CHAfRMAN  (SHRIMATT PUrast
MukHo PADHYAY) M the Chair.
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(Interruption)

SHRI KALYAN ROY: Madam, on a
point of order. 1 was told that Mr. Rabi Ray
has stated that 1 have taken some money,
Rs. 19,0C0, from a mine owner. It is a tissue
of lies. 1 am surprised that Mr. Rabi Ray,
who has just come now after threeye are of
nationalisation, dares to make these

challenges. It is a connected creation of a
diseased mind, from a diseased body.

SHRI RAJNARAIN: This is a point of
order?
THE VICE-CHAIRMAN (SHRIMATI

PURABI MUHKHOPADHYAY): Thil"
is a point of personal explanation.
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SHRI KALYAN ROY: Mr. Rabi Ray
should either prove it or have the courtesy to
withdraw it. I know some of his party
members, I do not know him, I must say—
used to go to certain big business houses in
the coal mines, used to live in their
bungalows. Documents are there. I can take
any parlimentary committee to the coal belt
any time you suggest. In all the coal mines,
the workers will give the reply, not me. [
know also that some of the members
belonging to' his party have stopped going to
the coal mines after the take-over because
the workers are waiting to give them a good
reception, because they along with the mine
owners exploited them.

(hmterrption)

wft T W :WEIEA, § ST a97 A9
AT T I AGA T ATH AR FT HATA
21 Gar a3 Ziar & wfF ag auw g -
AT IAS UH FIE q9A & AT IE
FARHATAZ 7T |

=it o Tag (afrar) : av a7 aam

(Interruption)

st qwATTEe & 97 FAT B |
AT & augdl & AT q JA1T) L.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): Please sit
down. Mr. Rajnarain, please sit down.

it AFOAN ;g I AQPET
g5 |

k-

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): Mr.
Rajnarain, you were not speaking. Mr. Rabi
Ray was speaking.

Y TAHATCRD : TH 7 5047 {727 & |
qZ {T AT TET S | TF AAZ X1 ZeAT
TLIEE

SHRI KALYAN ROY: Mr. Rajnarain was a
paid agent of New Sadgram Colliery a
stooge. I know the orgies and molestation of
women indulged in by him. I will prove the
charge. He was protected from the workers.
Mr. Rajnarain, you accept my challenge. 1
will take you to
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the colliery. There was a police complaint,
Madam, against Mr. Rajnarain. He was
caught takig money. The workers
surrounded him and the Indira
Government's police came to his rescue. He
was taken to the police station. I know this
type of people and I would have stated
things much worse in nature. I know their
attempt to denationalise the coal-mines
has been stopped...

THE VICE-CHAIRMAN (SHRIMATI
PURABt MUKHOPADHAY): Mr. Rabi
Ray, you continue your speech.

SHRI RAJNARAIN: Madam, on a
personal explanation.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : Ne, not
now.

SHRI RAJNARAIN: Why not?

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): I will call
you later on. Do not challenge the Chair.

Mr. Rabi Ray, you have levelled a very
serious charge against a sitting Member of
this House and that cannot be taken very
frivolously. I would appeal to the Members
to be quiet and if you have got anything to
say, you can do so in a parliamentary way,
not in the way that you are all now doing.
After Mr. Rabi Ray finishes, I will call Mr.
Kalyan Roy to give a personal explanation.

SHRI RAJNARAIN: Kalyan Roy or
myself?

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): Mr.
Rajnarain, since your name is also men-
tioned you will also get an opportunity.

SHRI KALYAN ROY: I want a parlia-
mentary committee to go into these things.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): Mr. Rabi
Ray, the record that you are producing will
be laid on the Table for Mr. Kalyan Roy to
examine.

oft Tt T ;& ZRFT AFC GG |

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): Mr.
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Kalyan Roy, let Mr. Rabi Ray finish. After
hearing him, if you have got anything to say,
I will alfow you.
A W TG A H A FE @ AT®
aagT Afg & faafad w a8 frafr &
012 =0 faafas § # 72 & Fzar w1707
Z Wal WEET A gg urearAa oy ar
5 ot wagT afmEor F T aw
FTIA G ITH! FIW 97 4410 T&T A9,
afeT & Wt wgEm § FgAr WEAr 2
f s #Y St ;paga S

SHRI KALYAN ROY: Now the cat is out of
the bag. I will accompany him to the New
Sadgram Colliery. Is he prepared to come?
Because 1 do not know what reception he
would get from the workers there. But 1 am
prepared to take any Member of Parliament to
New Sadgram Colliery.. . (Interruptions)
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THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): You
wanted only to make a personal explanation.

THE VICE-CHAIRMAN (SHRIMATI

sy URATLIW ;. A7 WIAW § 997
Fé =@t | o) A PR, JV AT
& IITT A% FTAT TUT AT FEN TR
gefwn fEar

PURABI MUKHOPADHYAY) : You were
givig your personal explanation. Now you
have to conclude.

S CTRTITIROY : Y97 T AT F1 AT
TAWMAAR .,

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): This is not
a personal explanation. Please sit down.

SHRI B. S. SHEKHAWAT (Madhya
Pradesh): On a point of order. . .

SHRI BHUPESH GUPTA (West Bengal):
I stood first. Let me speak first. I do not
wish to comment on this except that Shri
Rajnarain has been good enough to pass on
this note to me and 1 am grateful to him. On
this, personal explanations will be given.
Obviously it starts with
aferor qdt Fvafasz, garF weT AW
zfgwr T You can understand the politi-
cal overtone in it. Madam, Vice-Chairman,
these are two vouchers. I do not know
whether it is correct or not. This is a
photostat copy. There is nothig in these
notes to show that Shri Kalyan Roy has
received any money. Suppose, Madam, I
write a cheque on my cheque book for Rs.
10,000/, say in th name of Shri Rajnarain.
And I sign if. And I take a photostat copy of
it. Does it mean that he has received the
money? Does it prove that Shri Rajnarain
has received the money? Or, suppose Birla
writes in his voucher book: "Paid to Shri
Rajnarain and so and so Rs. 1 lakh". And it
is photographed.  Does it mean that Shri
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Rajnarain has received this money or it has
been actually paid. This is a voucher of a
company—alleged to be and purported to
be—on which some-thing is written. It is no
receipt....

SHRI RAJNARAIN : Everything is orr it.
Even signature is there.

SHRI BHUPESH GUPTA : Of course,
Shri Kalyan Shankar Roy's name is there. It
is quite clear. ..

SHRI RAJNARAIN ; There is the sig-
nature of Mr. Samar Sen.

SHRI BHUPESH GUPTA: Where is it?
May I know in which language it is?

SHRI RAJNARAIN: It is in English.

SHRI BHUPESH GUPTA: Where is the
Signatur ?

SHRI RAJNARAIN Read it...
(Interruptions). ..All right. Let it goto the
Privileges Committee.

SHRI BHUPESH GUPTA: Yes, it can be
gone into. Here the name is "Kalyan Roy",
but the signature is "Sumer Sen". Madam, I
think you can kindiy allow him to lay it on
the Table of the House.

SHRI RAJNARAIN : Yes.

SHRI BHUPESH GUPTA : There is the
Privileges Committee and it can go into
this.

SOME HON. MEMBERS : Yes.

SHRI BHUPESH GUPTA : 1 am not
suggesting anything more than that and it
"can also be found out whether anybody is
interested. Now, Madam, Mr. Kalyan Roy
may say what he wants to say.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): Yes, Mr.
Kalyan Roy, you may say if you have
anything to say on this.

SHRI SUBRAMANIAN SWAMY (Uttar
Pradesh): We should also be given a chance.

THE VICE CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): Let Mr.
Kalyan Roy speak first.
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SHRI B. S. SHEKHAWAT : T wanted
to speak. I do not know how Mr. Bhupesh
Gupta gets the chance always. He always
gets  the preference.

SHRI SUBRAMANIAN SWAMY:
Did Mr. Bhupesh Gupta give any personal
explanation? He did not.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY)
I

allowed him to speak as a member of his
party.

SHRI SUBRAMANIAN SWAMY:
May I also speak on behalf of my party?

s TreTTTmw : AT FE R A
wra Zif=w

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): Whether
I should allow anybody or not, it is for me
to decide. You have already spoken, Mr.
Rajnarain. Yes, Mr. Kalyan Roy.

SHRI KALYAN ROY: Madam, 1 do
not talk loudly or incoherently like Mr.
Rajnarain. I was always telling that
notionalisation was not an easy task and
still the talk of denationalisation is very
much in the air. 1 know that the stooges
like Mr. Rajnarain of the mine owners are
bound to produce fabricated documents
after three years of the mines take over...

o\ TrEETEW : AZ qEA AT A

fewor & T T W1 THT 2 | TARI A TES
) 77 AFTZ |

SHRI KALYAN ROY: . . . . to malign
the people, to malign the leaders of the
trade union movement, who have been
consistently struggling for the nationalisa-
tion of the coal mines.

Madam. I have not taken, during the
last 20 years, a single paisa from any mine
owner nor has any such allegation been
made before. It is a total lie and it is a lie
like the one if I say that Mr. Rajnarain is
pregnant. It is absolutely a lie and I would
have said it in harsher words, but I did not
do so. Madam, the document need not
even be glanced at. . .

o TremwEw ¢ o3 g [EEE
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SHRI

KALYAN ROY: Let me finish now.
Madam, he has said all sorts of things...
(Interruptions). .Madam, in the Patmohana
colliery, Mr. Rajnarain was found taking
money from a contractor and the workers
surrounded him and Mr, Rajnarain, in
panic..
¥ 1wl g o frn
SHRT KALYAN ROY... went to
post and  lodged a

police. Till

talking about

take money from

the late  Shri

like a house of cards after
Mr.  Rajnarain

repudiate it anytime.

the police
complaint and that
complaint must be still with the police. The
workers also lodged a complaint with the
today, Madam, uptill now,. after
that incident, Mr. Rajanarain has not dared to
go back to Patmohana colliery. He was
New  Satgram where he
used to go and live in the guesthouse and
one Mr. Jhabban Singh
who comes from Banaras and who has not
been absorbed by the CMA on my protest to
Mohan Kumaramangalam.
Because all his puppet unions have collapsed
the take-over,
is spreading this canard on
the basis of fabricated documents and I can

The receipt shows that Mr. Rajnarain has
taken ten thousand rupees. In this way,
neither Parliamentary democracy is helped
nor honest opinions are expressed. I hope
Mr. Rajnarain and Rabi Ray will withdraw
it and stick to the honesty, which Mr.
Rajnarain has lost long ago...
(Interruptions).
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THE VICE-CHAIRMAN (SHRIMATI

PURABI MUKHOPADHYAY) 1
won't allow this. ~Mr. Bipinpal Das . . .
{Interruptions).

SHRI BIPINPAL DAS (Assam): Madam,
Vice-Chairman, today in this situation it is
but proper that we discuss the working of
this Ministry, because in the economy of the
country the Ministry dealing with steel and
mines certainly occupies a very important
place and plays a very crucial role. Now,
Madam, a detailed examination of this
Report and a thorough scrutiny of the
Ministry's performance is not possible the
course of a debate like this. I would,
therefore, confine myself to a few points.

Let me first take the case of steel.
Madam, until the Second World War it was
said that the strength and prosperity of a
nation was measured by the quantity of
sulphuric acid produced. Since then, and
today, the strength and prosperity of a
nation is measured by the quantity of steel
produced. If this is the yard-stick, then let us
look at ourselves and compared the
condition of this country with other coun-
tries and see where we are.

Now, I need not go again into the statis-
tical details. My friends on this side and on
that side have pointed out what is the level
of production of steel today, for instance, in
DSA or USSR or Japan or even in China,
and what is the situation in this country. In
this connection, 1 would
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like to refer to the case of China, particularly
to the fact, as Mr. Rabi Ray has stated very
correctly, that at the beginning China and
India werepractically at the same condition
so far as the production of steel is concerned,
and how China has marched so fast and has
progressed so fast in the matter of steel
production. It began steel production in a
very crude manner, almost as a cottage
industry. That's how they started. Only later
China has gone forward towards
sophisticated tecrntque of production,
whereas we, unfortunately, right from the
beginning have depended upon what I may
call 'western model of production’ in every
field of industrial development in this
country. We never took into consideration
the positicn of our resources. The result is
that our progress has been very slow. We
still depend upon help from others for
development of steel industry. This is a very
sad commentary on our independence. Now,
Madam, it is indeed a very great tragedy
that, as the Government of India document
says, India's iron ore deposit is the largest in
the world, but in spite of that today people
who have taken iron ore from us have
developed faster and have gone far ahead of
us and we are still lagging far behind,

This is a paradox and a contradiction
which cannot be explained. Either we are
not serious about our business or we are
mcompctent or we are unimaginative or we
are just incapable of doing things.

Madam, I will briefly refer to seme of the
Tables which have been printed in-this
Report. The Tables speak for themselves.
Let me take the Table at Appendix V. It
shows the targets, rated capacity and
production. I won't take the time of the
House. If you just have a look at it, you will
find that in the matter of utilisation of
capacity, we are in a hopeless condition.
Only in the case of Bhilai it is 77% which is
tolerable. Durgapur is 50%, Rourkela 58 %;
BDR 64%; TISCO 76%and IISCO 43%.
This is the state of, utilisation of capacity
even today. This is regarding steel ingots. If
you take into consideration the saleable steel
the story is the same. Madam, I really do not
know why we fail to achieve the targets and
why we fail to make full utilisation of the
installed capacity? Ido not know what
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explanation the Minister will give. Here |
do not find any plausible explanation.

Now I come to the Table which gives the
production  of steel ingots. It s
Appendix No. 7. Itis the same story here
also. To sum up, I would say that what, ever
total quantity of steel ingots we produced
inl967-68, it wasalmost the same in 1971-73.
We could not make any progress at all. We
went a little forward and then came backward.
Today we are where we were. This, i the
situation. What is the explanation. In Appendix
VIII, particularly in the case of Rourkela, if
you examine year by year from 1963-64
onwards down to 1973-74, there is no
uniformity. There are ups and downs in other
cases. But in the case of Rourkela particularly
there a.re sharp falls. The production of
saleable pig iron was 79000 tonnes in 1964-
65. In 1965-66, it was 68000 tonnes. It
dropped to 9000 tonnes in 1966-67. And so
on Why? What is the explanation? The total
production of saleable pig iron was 1,505,000
tonnes in 1968-69. It was almost the same in
1969-70 and in 1972-73 it came down to
1,415,000 tonnes. ,The picture is not
clear for 1973-74.

Madam, my point is that we have not made
any progress at all over the years. What is
the reason? What are the causes? I Why
have we failed ? In the case of saleable steel
Bhilai alone has shown a good record.
Durgapur is miserable. Even TISCO which
is supposed to be so efficient because of
which it was not taken over, failed to
maintain an orderly progress. The question
is, why is it so? Is power shortage the
reason? Was there power shortage all these
years or only in recent years? Was there coal
shortage all these years ? What is the reason
for this miserable performance all these
years? Madam, I am not at all satisfied
with  the explanation given by the
People in charge of the Ministry. My
suspicion is, rather I would like to put this
question. What is the contribution made
towards this dismal phenomenon in  the
field of steel  production by bad .
management, bad maintenance of plants,
corruption and pilferage? These are also
factors. What is the contribution of these
factors towards the dead performance of this
particular industry ? I would like to know
this. I request the Minister—he
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has taken over recently—to go into thi
question thoroughly. The Parliament would
like to know it; the country would like to
know it. What are the precise reasons
behind this particular state of things in the
steel industry in the country? Why do we
fail to march forward as the other countries
have done?

Madam, take the case of Orissa. In this very
House, and I do not know whether in 1970 or
1971, a big debate took place on  Orissa's
demand for a steel plant. Why has this
demand not been conceded? I do not mind
having a plant in Salem or Visakhapatnam or
Karnataka or any where else in India. After
all, whatever we have in the country, it is to
be used for the whole country. But why
should Orissa be denied  a plant? This has
been the demand of the entire people of all
the parties, of the Government of Orissa and
of experts. Madam, the reason why, I
have pointed it out is this: The eastern region
is the store-house of natural resource in this
country. God has dumped almost all the
natural resources in the eastern region,
whether it is coal or iron ore or hydel
potential or oil or jute or tea or whatever it is.
Everything is there. And yet this area is the
poorest area today. One of the poorest States
in this country today is Orissa. Should we
not try to develop this State? After all, they
have got the minerals. We have only to
develop those minerals, have a steel plant and
help the people to prosper. We have not done
it. I do not know the reason for it.

Madam, some hon. friends"have mentioned
about the management. Not only today, but for
the last four years, people who believe in
socialism, people who have firm faith in the
expansion of public sector, have been shouting
that public sector will never progress unless
we build up a special cadre  to manage the
public sector. An IAS may be intelligent and
competent. But the public sector has a
philosophy. It is an industry. There is
business in it. One must know the whole thing.
One who is conversant with the philosophy of
public sector, one who is tuned to the
objectives of this philosophy, only such
persons can help in building the public sector.
I do not know what  is going to happen in
future. But, unfortunately, up till now, the
Government have not yet taken steps



187 Discussion on the

[Shri Bipinpal Das] to build up and
train a special cadre of officials and men
who will man and manage the public
sector.

Madam, I will now come to the other
part—the Department of Mines. And the
same story regarding mineral production. In
the Report, at page 11, they have given a
table. I do not-want to take the time of the
House by quoting from it. Just look at it.
Whether it is apatite or bauxite or gypsum or
iron ore or kyanite one can name so many
items—everywhere, the production has
fallen. It is either static or it has fallen. Why
is it that we cannot make progress? What are
the reasons? No explanation is given here, at
least in this booklet.

I do not find any plausible explanation
given in this book as to why production has
fallen. By production I mean, production pf
most of the mineral items.

Now, in Table 2, at page 13, Performance
of Public Sector Undertakings, the same
story is repeated. The production in Public
Sector units is falling. I have already pointed
out the reasons for the fall in production in
the case of steel and the same reasons apply
in the case of minerals also.

Now, Madam, I would like to confirm my
remarks, so far as this Department is con-
cerned, mainly to coal. The estimated coal
production during 1973-74 is 79 million
tonnes. In the previous year it was 76 -4 i
million tonnes. An increase of 2 '60
million tonnes. Very good. But, at this Wis
how far will you  go ? The Task Force
'oii”coal had estimated the demand for coal 'by
% end of the Fifth Plan at 143 million
"tonnes.  The Task Force stated that by the
end of the Fifth Plan Period, the country will
be ni need of 143 million tonnes of coal. But,
the planning Commission cut it down to 135
: million tonnes. I do not know why. I do'
not know what the reasons are. If the Task
Force says this is the requirement after five
years, why should the Planning Commission
cut it down to 135 million tonnes. All right.
Let us take it at 135 million tonnes. Can you
achieve this target ? Looking at the progress
that we have made during all these years, can
you instil any confidence, any faith in the
countrymen, in the Members of this House and
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in the Members of Parliament and say that
you will be able to achieve this target of 135
million tonnes after five years ? What is the
basis ? I would like to know from the hon.
Minister what the basis is for his
anticipating that he will be able to achieve
this target. What are the measures that he is
going to take to step up production ?

Now, Madam, in this connection T would
like to mention the Railway strike. Madam, I
am wholly in favour of the rights of workers.
But, here, if the Railway strike materialises,
it will not only dislocate the distribution of
all kinds of goods, it will also disrupt and
dislocate completely the production of
goods. So, in this particular situation,
Madam, I only say in passing that the
Railway strike will be exlremely harmful
and, if you permit me to .say so it will be
antinational and not in (he interests of the
nation and not in the interests of poor
people. Nobody should do anything to
dislocate or disrupt the production and
distribution machinery in this country.

Now, Madam,

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAV)
Please finish.

SHRI BIPINPAL DAS : I have only two
more points and I will finish.

THE VICE-CHAIRMAN (SHRIMATI

PURABI MUKHOPADHYAY) Your
time is up.

SHRI BIPINPAL DAS : 1 will finish
soon.

Now, Madam, when coal was nationalised,
at that time we shouted, some of us in this
House shouted that one of the difficulties
from which this  country is suffering is
that there is no national fuel policy. Even
today it is not there. They have appointed
a Fuel Policy Committee. The Report says
that they have submitted an interim report.
Where is the final report ? It is really
tragic, it is really unfortunate that we have
completed four Plans and yet this
country has never thought of evolving a
national energy policy. Now, energy can
come from various sources—ifrom coal, from
oil, from hydel potential, from atomic
energy and today we are talking of having
energy even from



189 Discussion on the

the Sun. Five known sources of energy.
Madam, I tell you, solar energy is going 'to
be available for domestic purposes in the
next few years at least in some countries of
this world.

Now, we have to decide what energy we
will develop, how we will develop and which
energy should be used for what purpose?
"We have to draw up a comprehensive plan
for energy distribution and energy produc-
tion. That we have not done. I plead with the
Minister to do something in this regard. I
hope he will do it.

Now, Madam, if you premit me, I want to
talk about a very serious matter in which you
will be interested, This country is so rich in
coal reserves, but this country is in short
supply of oil.  Why is it then that ' this
country decided some years ago to switch
over from coal to oil ? Why ? Who did it,
why did he or they do it, what werereasons
behind this decision to switch ¢ over from
coal to oil as the major source of energy,
which you have to import A? We have a
large deposit of coal at our disposal. Instead
of developing coal we decided to import oil
from outside at a huge cost and develop
industries on that basis and face the crisis
today, face the mja. Who did it ?
Whoever he might be, whoever they might
be, whatever might ! be the reasons, either
they were completely  unimaginative or
there must have been some motivations 3. do
not know who was realy responsible and it is
this question which I want Shri Malaviya to
examine thoroughly, to find out why, at
what time and who decided to put more
emphasis on imported crude rather than J
developing our own coal. May be, some
people wanted to develop the western
region at the cost of the eastern region, but I
want the Minister to find out the facts behind
all this.

Madam, I will make one more point ad I
will close. This is not a matter which
concerns Malaviyaji directly. It concerns the
Petroleum Ministry, but Shri Malaviya is
known to be an oil expert. He has submitted
a big report on oil. 1 regard him as one of the
oil experts of the country and that is why 1
think he may be interested in this. Now there
is this talk that coal can be converted into oil.
(Time bell rings).
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done in this country. Dr Lahiri.
the Assam coal is the best of all tha .
availuble in this  country, Assan: coal
the best for conversion into oil. | am only
quoting Dr,  Lahiri. Governmznl have
decided to start a plant somewhere in Bihar.
1 do not know the place. 1 have no grudge
the plant can be started anywhere, bul what
does the expert say ! This gentlemen who
did claborate tests proved that the Assam
coal can be converted into ojl on profitable
basis. quote what Dr, Lahirisaid
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nals,

"Possibly, the most economic proposal is
conversion of Assam coal to oil near the
site of its mining, viz., in North Assam,
alongside and in integration with develop-
ment of petroleum resources. Nowhere in
the  world such a unique combination
exists as is found in Assam. There is no
coal in the World (except a small deposit in
Yugoslavia) which can be compared to the
nature and quality of Assam coals. The low
ash content, the high sulphur content, the
large reserves in one single area, easy
amenability to liquefaction and proximity to
water, petroleum and natural resources
make Assam coal an ideal raw material for
conversion to liquid fuels."

When oil was discovered in Assam, Shri
K. D. Malaviya who was the Petroleum
Minister then, refused to grant us a refinery.
The people of Assam had to fight a long
struggel; thousands had to go to jail just to
get a refinery of 0-75 m. tonnes. I hope this
time the Minister of Petroleum and
Chemicals and the Minister of Steel and
Mines together will not deprive this State of
such a new industry which is naturally due
to them and the experts have also certified to
this effect. I hope Shri Malaviya will kindly
consider this proposal.

With these words I thank you very much.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : 1
will request the Members to keep to the

t Irvic cr>hoHiili> rvf 1 ~ minutec pQrh
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SHRI NIREN GHOSH (West Bengal):
Madam Vice-Chairman, first of all 1 will
most resolutely and unequivocally demand
the abolition of steel and coal equalisation
prices. It is an obnoxious measure. It has
not contributed to development; it has not
contributed to the industrial and to the
overall balanced development of India. So
from all practical pruposes, it has favoured
certain big monopoly houses or certain
regions and nothing else. So, this must be
abolished. This is the common demand of
various sections of the people. This is the
first thing that I would say.

Secondly, 1 make bold to make this
assertion with full responsibility, Madam,
that T suspect the Central Government is
conspiring for a pretty long time to kill the
Durgapur Steel complex and the All Steel
plant as well as the heavy Mining
Machinery Plant in which they almost
succeeded. Why do I say so ? It is because
it was said that Durgapur cannot produce
because of labour trouble. Sub sequently,
Pandey Committee proved that it was a
junkyard machinery and that the
maintenance was not done. Why was it so, I
do not know. And the mother of the plant,
the coke ovens were neglected ever number
of years and the Durgapur Steel Plant was
deliberately neg'ecled End made sick. I
quote something because it is serious thing
where a big investment was made :

"No. I Coke Oven Battery of DSP was
idling since 1968 due to mysterious delay
first in rebuilding and then in commission-
ing. Coke Oven remaining crippled, auto-
matically crippled production of the whole
Plant due to shortage of Coke and Gas.
Officers' Association being all along alive
to the ingoings of Coke Ovens, repeatedly
sought active attention of GM, DSP
Chairman, HSL and Chairman, SAIL,
through several letters, meetings and
telegrams.

Mr. T. A. Pai assured the Officers'Asso
ciation that the request for probe is re
ceiving his attention ------ " but nothing has
been done. That is how the Durgapur Steel
Plant has been treated deliberately to make
it sick. Now all technical expert agree that
the Plant and Coke Oven machinery being
crippled, as it is, it cannot give more than 1
-1 million production instead of 1 "6 if
every other thing is in ideal con-
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dition. That is the condition. Moreover what is
being done ? Rs. 5 crores worth of saleable
steel that piled up at Dingrpur was not moved
away. Steel ingots of Durgapur were removed
to Tata to be processed. It was a wonderful
thing And who did it? I accuse Wadud Kh2n,
the Cosmetics Sales Manager of Tata who was
suddently made the Chairman cf the SAIL and
Secretary Steel Industry. It is the most
wonderful thing in the world that no saleable
steel was usually piled up at the Tatas. Wadud
Khan has managed it. Rs. 5 crores worth of
steel ingots produced by Durgapur Steel Plent
are not being processed in Durgapur, are sent
to TISCO for processing and Durgapur Steel
Plant loses heavily.

There is a tradition that marked-dewn
steel shall not necessarily be sod ;t JIC prices
but marked-dewn steel of Tata is sold at
fantastic prices in the black market and crores
of black money being made by the Tatas. All
these things arc happening because these are
being state-managed by =~ SAIL  Chairman.
I accuse that they are deliberately doing it.
Durgapur is the first steel plant.  Ten years
back a project report was made for expansion
to 3 '6 million tonnes. A feasibility study was
made; global tenders were invited and even the
firms were selected. Then suddenly the Gods
from Olympia in New Delhi abandoned it.
All technical experts agree that[80 to 90
per cent of the problems of DSP would be
solved if the steel plant is expanded.
Automatically everything will be set right.
Otherwise it will never be a profitable, it will
be a sick child. And now I hear that SAIL
would  be divided, Rourkela,Bhilai and
Bokaro into one and Durgapur into another so
that this will be condemned and then a
decision will be made to wind it up. That is
what you are trying to do for over a decade.
Why this was done I want a clear answer
from the Minister.

As regards ASP it is[the strangest thing. It
was also deliberately made sick. Sixty-four
crores were invested; at current prices it
may.be Rs. 150 crores or something like that
but it was deliberately made another sick
child. You will be astounded to hear if I give
the figures. It was designed as a 3-lakh tonne
stainless steel complex. The steel melting
shop has a capacity of
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one lakh tonnes only the blooming mill 3
lakh tonnes. Bar mill idle capacity.l&POO;
Sheet Mill idle capacity 20.000; Heat
Treatment shop idle; conditioning shop idle.
You see the machinery was installed and they
are deliberately kept idle and this is the result.
Not only that; a cold rolling mill was not
set up deliberately to serve whose interest I do
not know. It produces thick sheets of
stainless steel. It is being sold to consumers at
30 to 40 thousand rupees per tonne, The
consumers process it and it sells at 90,000
rupees per tonne. Deliberately this cold
rolling mill has not been set up there for over
a decade. Thus this huge amount invested
there is wasted with the  excess capacity
lying idle and the steel melting shop not
being expanded, and also the cold rolling mill
is not there. It is cheaper than that of Salem.
Let there be Salem—I am not objecting to
that.  But they are deliberately killing this
plant. There is a method in the madness
of the policies pursued by the Government.
What about MAMC, another sophisticated ?
It was - designed to produce all the mining
equipment. ~ Mr. Bipinpal Das just now
'asked why they switched on to crude oil
from coal. He asked who didit. Isay, the
Government of India did if under pressure
from the World Bank to serve the American
interest.  This is on record. That is why
they switched on to oil. ~ And this huge
complex of sophisticated plants was rendered
idle. They did not produce the machinery
and then they decided to wind it up. There is
not another such sophisticated plant in India
as a whole. They actually decided to wind it
up but it was saved at the last moment after
diversification was made to produce other
equipment. And the most wonderful thing is,
they are importing mining equipment.
Fifteen-year agreements are being made
for such imports.

S5P.M.

What will the MAMC do ? It can give you
mining equipment. It can even be expanded.
Why you .have made a 15-year agreement to:
import machinery ? Shall I make the
accusation that there are certain collaboration
agreement ? I will not name which, for
reasons best known to Shri K. D. Malaviya.
There are reasons why I will not name it.
They insist that
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certain components and machinery which
can be manufactured in-India we have to
purchase. Otherwise, the collaboration
agreement will not go through. I would
simply ask, do not prod me to give the name
because I do not want to give it. ;

SHRI SUBODH CHANDRA HANSDA:
which cnllaborai ion agreement ?

SHRI NIREN GHOSH : I will not-say it
deliberately.  You know th;it it is one of the
three, but I will not-name it. It is a fact. 1
assert it.- Now, you will see after the
nationalisation of co;)|-mines, the
Ministry of Finance have decided that the
British owners of coal-mines in India can
establish,  direct or indirect control over the
big nationalised mines. The sum of Rs. 100
crores approximately is to be repaid in hard
currency for import of equipment from
England. This is to be run by the Bengal
Coal Company. This was - done when Mr.
T. A. Pai was put in charge of the Steel and
Mines Ministry  temporarily after the
sudden death of Mr. Mohan
Kumaramangalarn and he negotiated the deal
with the British engineering firm.
Wonderful. Another deal is there, ofa
15-year.agreement with other countries Why ?
MAMC can produce all the equipment.
1 have heard there-is a project for a pipeline
by which slurried coal can betaken to
anywhere in India. Power, water and what not
would be required: If one-sixth of the
amount is invested in making wagons, you'
can have coal anywhere in India. Suppose
coal is  sent through the pipeline to Bombay
and water is not there and suddenly the
power fails. The entire pipeline gets.stiick up.
Crores of-rupees will be spent on
mechanisation. Workers will be retrenched,
but you will not invest one-tenth of that

money in wagon Dbuilding. That is
another.wonder-ful thing that is being done by
this Miaistry-

As regards the carbon alloy steel plant,
behind the back of Parliament, before-the
Demands for Grants were taken up in the
other House, saying that the alloy steel plant
at Durgapur cannot produce—I say it cati
produce and I have given you the figure—
why is it being deliberately mutilated ? It is
deliberately  being mutilated By the
Goveinmrnt of' india'.. if.
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[Shri Niren Ghosh] are giving licences to
the private sector for manufacturing alloy
steel. Behind the back of Parliament this was
done. Neither the Minister of Industrial
Development nor the Minister of Steel and
Mines took Parliament into confidence in
explaining the implications of the new policy
in detail. I say you have handed over the
steel industry to the Tatas, to Mr. Billimoria
and the other Chairman, Mr. Wadud Khan.
You have sent the Bharat Coking Coal
Company under their control. {Time bell
rings). Madam, I will take another ten
minutes.

After nationalisation, the production
figures are misleading. Three lakh tonnes of
coking coal lying at the pitheads has dis-
appeared. The coal-mine owners usually
showed as 'no stocks' and 'lower production
than the actual production' in order to sell
coal in the black market. This production
only accrued to the Coal Mines Authority.
They were showing all those things. Most of
the washeries are working below capacity,
washeries like Kathara and Sawang, Steel
production is going down. Only one to two
days' supply of coal is available at the steel
plants. That is how they are behaving. The
performance of the washeries is only 50to
85percent.. There is erratic production due to
the bad working of the system. I can give
you the figures.

1968-69 75-74  M.T.
1971-2 .. 72 M.T.
1972-73 . 76-4  MT.
1973714 .. 800 M.T.

With the increase of production, wagon
requirement should be increased to clear the
production. But the supply of wagons is
going down. In 1969-70 it was 8461 a day,
in 1972-73 it was 8000 a day and in 1973-74
it was 7200 a day. How they will sort this
out as between the two Ministries, nobody
knows. The wagon-building industry went
through a crisis. I know, there is a sufficient
amount of wagon building capacity. Now,
corruption is rampant there. The personnel
Manager of the Bengal Coal Company—
now the General Manager for the entire
eastern region—is a scoundrel, rogue and
rascal— _Mr Ramiah. You have put him
there.

[RAJYA SABHA]
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And I tell you—the ex-coal-mines without
investing even a pie, were getting all the
permits  for distribution.

THE MINISTER OF STEEL AND
MINES (SHRI K. D. MALAVIYA) : May [,
with your permission. Madam, lodge my
very strong protest at the very irresponsible
words that were used by the hon. Member
regarding an officer who is not here, for
whom I have to speak, of course, here ? This
is not the manner in which irresponsible
statements should be made.

SHRI NIREN GHOSH : I know of
another instance. It was at the time of Mr.
Ramiah in the Bengal Coal Company that a
small coal-miner because he did not give the
puja subscription when he went to draw his
pay slip, was stabbed hundred times and
slowly to death, hundreds ran hither and
thither for protection Before the eyes of al|
he was killed and Ramiah saw to it to save
the killers.

AN HON. MEMBER : What is the name
N

SHRI NIREN GHOSH : Name I do not
know, instance I know. This happened at the
time of Mr. Ramiah when Mr. Ramiah, was
Personnel Officer in the Bengal Coal
Company under Andrew Yule. A worst
officer. He is now in the Coal Mines
Authority. I am sorry that the Minister stood
up to speak for him. The ex-coal mine
owners were getting permits without
investing a single pie. They sold their
permits and made Rs. 30000 a month
Wonderful system of distribution. There are
records which show that so many lakh
tonnes of coal were there. But they were not
there, they were shunted into the black
market. It was shown that they were in the
CMA's godowns, but the entire stock was
shunted into the black market. This is how
the records are manipulated and money is
being made.

Another thing is in the coal-fields 15 top
officers have been apprehended. At least, if
this corruption is stopped, one crore can be
saved per month. In IISCO, 60 per cent of
the company premises have no boundary
walls. So, crores and crores worth of steel is
beinc Pilfered awav in
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conjunction, in connivance, with the top
officers and crores of money is lost to
IISCO. This is another thing that is being
done.

I come to the last point. Why was Dr.
Bhattacharya removed from Bokaro? It
was because they wanted that the TISCO
expansion might take place. Dr. Bhatta-
charya is one of the best-known technical
experts of India and was ahead of Schedule
in construction of Bokaro. He has been
removed from Bokaro because of certain
interested coterie and crooks. How could
it happen after Mr. Malavia came to this
Ministry? 1 do not know. Bokaro would
now limp and TISCO expansion would
very probably proceed. What
happened to the Ranchi H.E.C.? It was
supposed to give one million to complete
steel plant each year. This is how we run our
steel plants. Then why collaboration for
expansion or in setting up new plants. With
this sad story, why do we have collaboration
agreements. This is another point that I want
to put to you. Then export of non-ferrous
articles in the raw should be banned. Only
finished and semi-finished products should
be exported.

Now I will read out some of the points
about J.K. Aluminium group. A letter of
intent for expansion of 5,000 tonnes in 1964
was there. Instead, they squandered Rs. 60
lakhs for a fictitious Orissa project. They
have sold all finished, semi-processed and
processed stock, costly spare parts and
stores during lock-out and opened a new
account with this money in the United Bank
of India. Wonderful. From the working
capital they have purchased a house at 18,
Alipore Road in 1968. A splitting machine
instead of being installed in Jaykaynagar has
been installed in Calcutta. [t gives no return.
It is an extra expenditure charged to the
compnay . It was purchased to expand the
Jaykaynagar Aluminium plant. On 21-12-73
Mr. T.A. Pai told the House that the
company would be taken over. But now it
has been abandoned. May I know under
whose instruction the idea of taking over
has been abandoned ? They have deliberately
kept the company closed for 7-8 months.
Now Mr. Malaviya says that it will not be
taken over. The taking over of this alu-
minium plant is absolutely essential.
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Then it is reported that there is some
blackmarketing of products and there are
police diaries against this company. Then [he
loss shown by the compnay is false. Inflated
power costs are shown at Rs. 30 lakhs. A
sum of Rs. 10 lakhs has been charged to loan
account but it has not been utilised. The
amount all-told is Rs. 74 lakhs. Further, a
loan of Rs. 2 -69 crores has been taken
without utilising a single penny of this loan
for the good of this company. That is how
the affairs of the company are. Madam, the
management of public sector undertakings
has got to be democratised. I want State
capitalism unlike the idea of socialism of Mr.
Bipinpal Das that it is socialist sector.
Buieau-cratic capitalism, is taking shape in
the public sector. High officers, in collusion,
are minting croies cf rupees and building
into bureaucratic capitalists. This is a dan-
gerous phenomenon.

Lastly, coal to oil can be done in Assam,
Raniganj, Asansol, Jharia and Dhanbad and
you need not spend a pie in foreign
exchange. Now, this year a sum of Rs. 1,200
crores in foreign exchange is going to be
spent for crude import. The project was
taken up in 1948-49. The internationally
famous scientist, Dr. J.C. Ghosh, submitted
the project report in 1955-56. But it was put
in cold storage. They have abandoned it in
favour of the U.S. imperialists and foreign
interests. We have landed in a mess. Since
coal is under your portfolio. Mr. Malaviya,
the policy of steel and coal equalisation price
must be abolished. (Time bell rings) If we
utilise coal-to-oil policy we need not-pay a
single pie for the import of crude. Let us
develop oil and petro-ehemicai complex in
Assam, West Bengal and Bihar.

DR. R. K. CHAKRABARTI (West
Bengal): Madam, It is paradoxical to see
that mulli-stoieyed buildings are coming
up in big cities,a this country. Wherefrom
do they get sled? In these days of scarcity,
when we cannol even feed our industries,
come these people are getting sleel for
multi-storeyed buiidings in big cities. with
what money?

Madam, I fail to understand the dual
Pricing policy; in regard to steel which has
been intrcduced by the steel Ministry. I
understand that this has been done in order
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[Dr. R. K. Chakrabarti] to givcsteelat a
cheaper rate to the priority sectors and sell it
at a higher price to other sectors. Now, what
are these priority sectors and how much steel
are they consuming at the cheaper price? For
example, they are supplying plates at a
cheaper rate to the wagon-manufacturing
companies. But plates and bars alone are not
what they need. They need other things—
Wheel and axle, bearings, bolts and nuts and
so many other parts which they are to
purchase from the open market. So this dual
pricing policy has not solved any problem,
has not helped the priority sector in the way
the Ministry wanted it to help. But it has
created a far bigger blackmarket in steel. In
my opinion, this should be completely
scrapped and there should be a single price
for steel, and the steel should be allotted to
the larger industries and also the small-scale
industries according to the proportion of the
production of the different sectors of the
industry. Coming to the expansion of the
steel plants, if you look inio the Annual
Report, you find that we will be requiring
more than 0-45 million tonnes of alloy steel
by 1980-81. There may be some expansion
and we find on page 16 of the Report that
Bhilai is going to be expanded from 2 to 4
million tonnes capacity and ultimately to 7
million tonnes. But if you look at Durgapur,
you find that only a new coke oven battery is
to be there and the town-ship is to be
expanded, not the steel plant. Now, coming
to the Alloy Steel Plant, Durgapur, we find
here a vague term, "Expansion of Alloy
Steel Plant*'. But what is the expansion
there? To what capacity? What type of
product? That very cleverly has been
avoided here.

If you look at ferro-alloys, we are having
ferro-manganese, ferro-chrome and other
products here which we require badly for
our own steel mills. On page 80 of the
Report we find:

"Ferro-alloys arc crucial to the growth of
the alloy and  special steel industry
Adequate capacity has already been
created...."

But what adequate capacity ? Where is the
figure? What is our actual requirement?
What is our actual production? But on the
same page, you will find that we have
exported a large quantity of these ferro-
manganese, ferro-silicon and to some
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extent ferro-chrome alloys. Without giving
proper figures as to what is the actual
requirement of these precious alloys, we are
simply exporting these to other countries.

Now, coming to the creation of SAIL, we
find that SAIL has been created as
practically an autonomous body or corpora-
tion under the Ministry. Now it is surprising
to find that the Secretary of steel Ministry is
also the Chairman of the SAIL. For this
SAIL a vast power has been given to the
Chairman. Now, if the Chairman of the steel
Authority and the Secretary are one and the
same person, then it is very difficult to have
any administration in the Authority because
if there is any deficiency in the Authority
regarding the working of any of the steel
plants, then where will the complaint go? If
the complaint is against the Chairman of the
Authority, then it cannot go to the Secretary
of the Steel Ministry because the same
person is holding that position. And in the
constitution of the SAIL, we find that
enormous power has been given to a single
person because the Chairman of the Board,
in consultation with the President of India,
will also appoint the Board members of the
SAIL. Not only that, the Chairmen of the
Subsidiaries are also to be appointed by the
Chaiiman of the SAIL.

SHRI K. D. MALAVIYA: "In consulta
tion with......... " Please read that.

DR. R. K. CHAKRABARTI: It is not
written "in consultation with".

This is a hand-out from the Ministry. On
page 5 itis stated:

"The "Chairmen of the subsidiaries are
now appointed by the Chairman of the
Steel Authority of India Ltd., with the
approval of the President. The directors on
the boards are appointed by the Chairman
of the Steel Authority of India Ltd., in
consultation with the Chairmen of the
concerned Subsidiaries."

But at the very beginning the chairman of
the subsidiary has been appointed by the
Chairman of the SAIL. So naturally it is
becoming a one-man show on the whole.
Again, if we look at the expenses of the
SAIL, what do we find in the SAIL office?
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T understand that we are paying a rent of Rs.
1 lakh for the maintenance of the SAIL
Office at Delhi? And what is the job they
are doing? Usually we have a pyramid
structure in the services in our country. But
here we find a reverse pyramid in the
work force of the SAIL I quote from the
annual report from page 27—"Out of a total
staff strength of 109 we find that there are 51
Class I officers". Out of 109,51 are Class I
officers. And they are very much afraid to
indicate how many  there are in Class III.
They have bracketed Class I, Hand Class III
and they have written 'Class II and III 37"
They have not separated them.  Actually
there are 30 Class II Officers. That is, 51 plus
30, 81 Class I and Class II officers are
working in a single office in Delhi. I do not
know whether it is worth spending this
amount of money for the maintenance of
this organisation.

Now coming to captive power plants, it
is a new term which we are using. What do
these captive power plants do in the steel
plants? What type of captive power plants
are they? Will they be run on diesel 0il? We
are actually short of diesel oil,. Will it be
a thermal power plant? How big is a thermal
power plant required to be? Is it justified to
build a thermal plant in each steel plant?
Instead of that thereshould be an expansion
of the existing thermal plants near the steel
plants or build even a new power plant near
the steel plants so that they can also feed the
rural population of the whole area.
Regarding this captive power plant or
thermal power plant we find that nice stories
have been given out. I do not know who is
giving out these stories. For example,
this morning we heard so much about
4400 MW  power plant equipment lying
idle. What it says is this. In one part it
says, "2000 MW pertains to  hydro-set of
which imported component is more than 800
MW." Now, this does not require any
coal-mine or coal. Thenit says, "It will
simply use surplus monsoon water and not
pose many problems of maintenance." If it is
so easy to run a hydro-set in a surplus
monsoon water, Madam, then I feel that all
hydro-sets should be shifted to Chairapunji
in Assam so that we can have enough
number of hydro-sets in a few minutes or in
a few
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days, because, in order to build a hydro-set
how much time is required, how much money
is required—a dam has to be built, a reservoir
has to be built—is probably not known to the
press reporter over here who makes an
irresponsible statement and says that such a
big amount of machinery, imported power
equipment, is lying idle. If it is true, (here
should be a proper inquiry into who s
responsible  for keeping  this machinery
idle, In this connection, I may mention that
the Shantal-dih unit which has been supplied
to West Bengal by the BHEL has been a
defective unit. That is why we are not getting
120 MW supplied to Calcutta and the
industrial units  there. Also  there is a
defect or shortfall in the transmission line
because the transmission line and the
transformer which have been built over there
are not capable of transmitting so much
power: the transformer there is not capable
of transmitting so much power through those
lines.

Now coming to the last two points—1 will
not take any more time—I am very sorry  to
raise the”e points on the floor of the House.
Bengalis are the most emotional people.
They are national, and-more so, they are
international. But look at the condition of
West Bengal today. Out of the total
working  force over there, in Calcutta and in
the industrial surroundings, more than 65 per
cent of the people are from other States of the
country. Look at the heart of the city. More
than 30 per cent of the houses belong to the
people  from other States. Bengalis have
been completely driven out from the
actual  city and they are now living six to
eight mile<- away from the city, in the
suburbs. In this context 1 am very
hurt to find (hat a section of the Admini-
tration is trying to drive away a few technical
people who are there or the qualified people
who are at the helm of affairs it our country,
especially in  the industrial field.  For
example, 1 will simply name a very few.
Mr. Lahiri is eased out from the Central Fuel
Research Institute. Mr. S. K. Bhatlacharya
has been driven out from Bokaro. He has
been transferred from there. There is
another perso Shri Hiten Bhaya, who hasn
beedropped
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[Dr. R. K. Chakrabarti] from an
important place. Dr. K. R. Chakrabarti has
been driven out from Fertilizer Corporation
of India. There has been a consistent attempt
from a section of the administration, without
effecting any improvement in the adminis-
tration, who seems to have taken a vow in
this regard, to have a Bengali hatao
programme from all spheres of adminis-
tration.

Madam, coming to the subject of adminis-
tration, I would like to say this much about
the role of bureaucracy....

SHRI SUBRAMANIAN SWAMY: Are
you serious about what you said just now?

DR. R. K. CHAKRABARTI : I am very
serious and concerned about it. Usually I
never raise this on the floor of Parliament.

Regarding bureaucracy, let me read what
Shri Mohan Dharia has said on the 28th
April. He Said:

"Unfortunately, the British-bred
bureaucracy yet continues with its hold on
administration".

I will now read a few lines from the
Hindustan Standard of 28th April. There has
been recently a settlement between the West
Bengal Electricity Board and the engineers.
You will see what our administration is
doing.

The West Bengal agreement with the
engineers of the State Electricity Board on
Thursday has caused a lot of trouble in
Government circles and dismay—I want to
underline this word—among the IAS
officers. The IAS Association has got in
touch with the Association of the WBCS
officers and WBIJCS officers to forge
greater unity.

Madam, I may mention just one more
point in this connection. A case has
been pending with the Health Ministry
about a highly qualified person who has
worked in the Public Hygiene Institute
of Calcutta

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): What has
it to do with this discussion? please do not
raise it.
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DR. R. K. CHAKRABARTI: I am not
raising it.

THE VICE CHAIRMAN (SHRIMATI
PURABI ; MUKHOPADHYAY): Now
please finish.

DR. R. K. CHAKRABARTI: Madam,
one thing I want to emphasize. Adminis-
tration must do justice to all sections and it
must be reorganised in such a manner so that
we must have a dedicated category of people
who can serve the public sector in the
management positions and who can
undertake the job of industrial development.

I "would like to finish by saying just a few
lines. I admit that there may be some
politicians near to the seat of power who
indulge in favouritism and other activities.
But what is the actual political life of a
politician who remains near the 'power ? At
the most varying from 2 years to 10 years, on
an average it is 6 years, “low much damage
they can do to the economic development of
the country? Politicians may come and go.
But Administration is there and is going to
be there for ever. If they indulge in corrupt
practices, nepotism and favouritism, then
even God will not be able to save this
country from chaos and destruction.

SHRI V. B. RAJU (Andhra Pradesh)
Madam, Vice-Chairman, Shri Malaviyaji has
taken up on himself the responsibility of
development of steel and production of coal
at a time when the country needs the
maximum production from these two sectors.
He has accepted a bold challenge and I wish
him all succsss.We stand by him in
achieving the targets and the Parliament I
hope, will give and provide him the
necessary resources and also support to his
ministry. It is not a question of party
approach here. And recriminations may not
be very helpful at this moment and
personalities unnecessarily need not be
brought into the discussion. These will only
lower the level of the debate.

Coming to the point, this Ministry controls
nearly 45 percent of the total investment in
the public sector. The investment of steel is
about 33 percent of the total public sector
investment and the investment of minerals
and metals is about 12 percent.



205 Discussion on the
working of

Madam, there is a long story and long history
about steel. Every year we have been
discussing this in some form or the other.
But there has been some improvement  in
1972-73.  But, unfortunately, there has
been again a regression, a retreat, from the
position in 1973-74 and it seems to be so
because the Ministry, in its report, has just
indicated that the production may be even
less than what we  achieved in 72-73.
Now, where are we in relation to the other
countries and where are we when compared
to a few years ago. The native state of
affairs, both horizontally and vertically,
reveals that we have not done well, taking an
overall view of thesituation. [In respect of
steel production, in  1965-66, we achieved 6
-5 million tonnes of ingot production. In
fact, now it has been almost stagnant.
In  1966-67 it was 6-5 million tonnes, in
1967-68 it was 6-3 million tonnes, in
1968-69, it was 6 -5 million tonnes, in 1969-
70 it was 6 -4 million tonnes, in 1970-71 it
was 6-1 million in 1971-72 it was 6 -3
raillion tonnes and in 1972-73 it was 6-9
million tonnes and I am afraid now it is only
6 -5 million tonnes and it may go down.
This shows that we have been quite stagnant.
What is the reason? It is no use trying to
find a scapegoat. The railways have been
serving the steel sector just as they are
serving the other sectors. And, Madam, the
question of industrial relations is not peculiar

to the steel industry alone. The
bureaucratisa-tion of the whole
managementis not peculiar to steel alone
or mines alone. Therefore, there is

something basic in this which is a very strong
constraint in this particular field of
production and the Minister, I think, might be
taking a lot of interest in trying to lift this out
of the inertia and out of the inhibitions that
are there so that in this critical situation we
may find some succour from his Ministry.
Fortunately, Madam, our steel, the Indian
steel, today is in a position to compete with
the world steel in price. I think this position
may be there for a long time to come. In
fact, many products for which we were
searching for markets earlier now have got
almost a sellers' market such as sugar and
textiles. Now, let not this country lose this
golden opportunity ~ though there may be
the oil crisis which is going to place or which
has already placed a heavy burden on our
external resources. Now, as [ was saying,
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a horizontal comparison, that is to say, a
comparison with the other countries, would
reveal certain interesting things. We must
learn from the experience of the other
countries, between 1966 and 1970, Japan has
increased its production by 95%. From a level
of 47 -8 it went up to 93 -3 and West
Germany went up by 27 % and France by 21
% in these five years and we have  stood
stagnant and the increase is not even 1 %.
How can it be ? Let us analyse this situation.
Are we short of raw materials actually? Are
we short of the raw materials like iron ore,
coking coal, limestone and what not? In the
case of iron ore production, Madam, there
has been a steep increase. But,
unfortunately, two-thirds of it is exported and
all the countries which did possess high-
grade ore have almost exhausted it and India
is one of the few countries which are parting
with high-grade iron ore. = We have been
saying on the floor of this House about this
and when Mr. Pai was in charge of this, we
request him to re-examine the whole
question of export of high-grade iron ore
and he promised to do so. Now, Japan which
is not having even a small percentage of this
raw material is able to accelerate its produc-
tion and I think it is probably because of
better management. But I do not think that the
Japanese worker is much healthiest or more
patriotic though he may be so a bit more.
There must be something wrong with the
structure of the management. I would
request the Minister to examine, first of all,
the structure of management, whether it needs
to be more decentralised, whether the Boards
need to be re-constituted, whether the
personnel who are in charge of these things
are over-burdened with work. In fact, I
feel that these two activities require more
than half a dozen Ministers. In fact,
Malaviyaji  should be  relieved of
administrative and Parliamentary work, if
necessary. After all, the industrial life of the
country hinges on the production of coal,
production of steel, production of fertilizers,
and we are now nowhere if we do not rise
to the occasion. So this is the state of
affairs when we compare  our position in
relation to other countries or  with our
position five years ago.

Next, after having said something about
steel, I come to coal. Madam, even about
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(Dr. R. K. Chakrabarti] coal production
what has happened? The production of
coking coal, for instance, in 1968-69, that is,
before the Fourth Plan was begun, was 17
million tonnes. In 1973-74 it is expected that
it would only be 17 million tonnes. Even
after five years we have made no
improvement in this respect. What is the
difficulty? Mr. Kalyan Roy has made certain
pertinent points. Is there anything that is
hidden hand, which is Preventing
production, going in for new sources or
finding new resources?

Then, in regard to non-coking coal, of
course, we have made some improvement. In
1968-69, it was 54 million tonnes. It is
anticipated that this year, that is, in 1973-74,
it would be 62 million tonnes. There seems
to be some improvement. But Malaviyaji
must be conscious that in the Fifth Five year
Plan the Government has given a
commitment that it will increase at the rate
of 8 million tonnes every year, to reach a
target of 135 million tonnes in regard to both
coking and non-coking coal—8 million
tonnes for non-coking coal and 3 million
tonnes of coking coal, otherwise the whole
plan is going to be defeated.

Now, when we come to iron ore position
—Madam, I do not want to take more time,
because much has already been said—I think
for every one ton of lump ore, the same
quantity of fines also come out, but fines are
not exported. I am sure that fines are actually
stock-piling there. They are going to create a
hell of trouble for us. So this must be
examined. Now it is not merely emptying the
bosom of the earth and throwing away. Its
judicious use must be made. Secondly,
Madam, for exporting one tonne of steel, I
think it might b: correct if I say that 15
tonnes of iron ore has to be exported, and
that will require 25 to 30 tonnes of average
ore. Similarly, to import one tonne steel, it is
much more. This calculation may be
checked. I shall be happy if I am wrong that
60 to 65 tonnes of iron ore has to be picked
up to get one tonne of steel, to import one
tonne steel. And the price rise in world
market of steel has been phenomjnal. But the
price of pig iron has been static. We have
been seeing this. It will not be in his
Ministry. The Minister
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of Export and Import may be concerned
with it. But, while the whole world is

conserving its scarce resources, we are simply
thrusting our iron ore into the world market. Is
it worthwhile? The production of steel has
been stagnant. There is some constraint about
which T do not knew at the moment. But 1
hope Mr. Malaviya will be able to tell
the House about them. Secondly, there is
coal production. Mr. Malaviya has made
a very big commitment of increasing the
production of non-coking coal by 8 million
tonnes tvery year and of coking coal by 3
million tonnes every year. It has to be seen
whether he can keep to this target. Madam,
it is not only the question of picking up and
putting it on the ground. There has been a
lot of stockpiling in the steel mills and the
movement constraint has been there. I come
to know that in certain lines, for instance the
Baila-dilla-Visakhapatnam line—though I

am not sure about it—there is only one-way
traffic. They just take iron ore and the
wagons come back empty. Even the

planning of railway lines has been defective.

Lastly, I want to come to Visakhapatnam
and Vijayanagar steel plants. These were
conceived in the sixties. Dr. Chakravarty has
spoken about them in greater detail. There
has been a lot of agitation and a lot of loss
was incurred by Andhra Pradesh at that time.
What is the fate of those projects? First of
all, they were designed for 2 million tonnes.
Ultimately, it was found that they were
going to lose. Now they arc designed for 3
million tonnes. So far, only one Land
Acquisition Officer has been appointed. I do
not know if it will see light of the day even in
the Sixth Plan. The same is the fate of
Vijayanagar Steel Project in
Karnataka.

We are unable to consolidate what we
have actually installed. What is the capacity
utilisation? It is less than two-third. One-
third of the capacity is idle. Pandit
Jawaharlal Nehru said that if we did not
move fast or if we did not ride the bicycle
fast, we were likely to be left behind. Let us
actually keep this as our guideline. If this
country does not move fast, all these
difficulties will arise. So, it is actually a
question of moving fast.
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Lastly. I would like to make a suggestion
to the hon. Minister. The parliamentary
control must ie assured on all public sector
undertakings. Now, only the executive
control is not there. It cannot be there. To
have the parliamentary control, the Minister
will take this House into confidence and
allow a debate on these things every three
months. Let the Minister give a blueprint for
every 3 months and let it be discussed by
Parliament every 3 months. It should be so
especially with regard to fertilisers, steel and
coal.

SHRI KALYAN ROY: It should be coal,
steel and fertilisers.

SHRI V. B. RAJU: You can say so. You
are an expert. | am a layman. The Minister
should take the co-operation of the House.
Many Members are fully conversant with the
subject. The speeches which have been made
are not political speeches. They might have
criticised a particular point. In a
parliamentary debate, this kind of things
happen. The House is at his disposal and he
can take advantage of it. We cannot afford to
wait. The figures that we have got are with
respect to 1972-73. We do not have the latest
figures at all and it will be very difficult for
us to make any comment upon these things.
With these few words, I conclude my
speech. Thank you.

st eweAAT wr( fEgiT ) | gunares
WEIEAT, EHTL AW HTHTATET H TEAAGE
am ¥ Fzar ¥ | fgrgwama wie oifrema
A feet & gurar 39 427 | T mwe
gew 7 dt o@ 7 g Aifq g 2y af
AT ATEET qF2T W gfeqw dF2v & 27
fezwi & gaT<r maq NfF & 921 71T wq7
gw favre WA ¥ A T AifAET &
wraeg | faure w1 a1 gw FHEy o
AdS 9T gEn fd atede g% A
gaa for <sil F1 SrET ore agr 9e-
FTTEY, AATTTE LY, (AeTae & ey F )
AT A9 7 AATHATE, SATE L, JATH -
ardy, A fyemae 4 oF waa} fogfq
q3T ZIAT T Y & | A HATEEICT AT
A AT 2 | EF I avz § gfeww
¥ & o it w1 gua faan, e
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29 A0 TEIGH & A9 § AW 2
TH TETTH T FT 9 §, 77 A AT
am &, afsw e gw wiems dwx
wran & @@l W Twa § v awawandr
1 UF WIETT  wqrfaE g oaar § 0
qIEITAFETH AATHIE T AT gofrafeat
F1 |TETST ¢ 317 afemm d%27 7 awav-
WYY FT /TETST A9 AT & | TH ATEeE-
oY AT e & Ewa a7 A
gufd Feama § @gwd, afefEdy,
qrTfars =7 QT UF-UF T FEAl-
qC A ST Y & | W A
el Fy AT F IAE E W § |
1.7 fafems =7 & wroew 9% S
it @z fadl a% WA o1 qew -9v,
IHE a9€a & Atw 41, 9o fafeme
& & FEr| IT0ET 9T TEH AT ) A
& O F==r "9 ART &9 F fau
i & fomd ara == wre A7 g adr
& g 90 AT AT g WAl § WY HATY
% forr awr % ord Taw wfes F== wre
# az 9T W gaw d= 98 97 997
T F | W ¥ AFECE F
W I AT AGACAES F WG AT FAT
TAIEAT § | Wl o Farer F oo
q famy & fo 99 98 99 & waw 7%
U FIEETE & 24927 § fAe 730
a1 3% garar W@ f§ 98 fF=y 7 9
aw @ 2, U a9 @ & wiwed
gw 7 zEwd weEE w1 erEYEEY
foe & =9 X AT 0F gWe
FILETA & E(THZ § 54 98 foa @y
a1 FET o w7 WrE e
& wife sud foer 5 oy g a
WIZ @AY & | AR gw @ ey fa
Fora & fau s @wmy & 49 76, Iaw
fore w7 a7 fF @9 a9 #r e F
IAET AATE T 9 TZ T9TAT TAAT T
AT AL F1 5 GEAL FT GHE FE
qET | 48 € a8T F) ARACAET | FHIC
T T HEATIE A7 2 o e smm e
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[t wweAT W]
TIHENT | IAHT WOH AE P,
AR T gArE SEr gy @ e
F1 FEOEA TEHA | A, FALH €A
Frafdgram s T @), for o
45 FUT AT TAFT 92 99T ¥ fag
9 0T AW F 9T F1 FEw g q4EA
2 wfgw | 7z & srEAT | e i
FAFAY FT ATH  GATATE FT ATCAT
at us far o7 7% fergearT &Y swar
ATSEATE FT A1 Fa 9T A4T BIE
Tt | &fer a7 wwEE AE 2 0 FwR
AR IAL FIAT FT IIECT &, 9T

T IAFLT &, THFT ITEOE | &
%ﬁ%eﬁamﬁ%mwm

AT { A FT IFTEIO AT O 4T
aren  forewr dae § ®18 sy Agt
Z | <19 FRTSATE AT F /g 0
9T § I 9@ A qg 9% Fqew
TAT | BIET AT FHAT WX gET I
TAAT AT BT T AT THE AT
FY ATE | AN ZEAT T T qAT
afFe gure 3w A7 wderrear @ &
T AT A A BW AT FT A
A safaee 952 97 995 41 g9 aT
FC AT | TEET qEw e A & R
S AT gl AT e A
TH AW W AR A TG gA £ | T
fag omr w9 & Aveww ¥ awrofy
HEIEAT, 794 #fAwry v wgEy &
fiasT Fear wgar g f5 &9 ¥ w9
o Framr &1 & 5w T & /7 a2
aarT  #ifwg | Natonalisation is not

bureaucralisation,

SHRI SUBRAMANIAN SWAMY :
Hear, hear.

SHRI HARSH DEO MALAVIYA : You
will be coming to this side very soon,

oY TREATT WY WIT FI AWHAATL-
FO9 ¥ W@ AT &, 99 & faw A

[RAJYA SABHA]

the Ministry of steel ~ 212
and Mines

wref & g AT A aga @ F
g FgAT wgan g & wee ww & feg
ag 7 49T T 1 A FH & F9 w0 T7
femgeam & adwm #1 oY 97 wEET A
fame @ & a1 ymeER AW T
w1 fame <@ & w9 & v & wfre
it ar fared ¥ a=red wie wfve v
fames & aw9 % fowfeqw & & =9
# 7l oA Avgar g f dar g
flmasrfEam A NI @a s
TF & WA AT | AT 92 e Ae
1@ feltgs mar ar fage & o
AT WA AT & AL § % a
ATET AT ATAT & FH & FH IT A1 Al
TART GF T 9T WA L & A |
Ed aw F wT F weeAw ¥ owde
Fear wgar g f& amer amwfasw w1
W FAG o T AFLAT EY W7 A
& | afyw s wd & 591 59 AWiE 91w
STEFA U {17 ATF GTEF9A | IOEA
% Haq § aftada w7 Iead 91 93 fa
7 qfeadd | =7 waw ), § aremans w{i7
gaftarE 1 @ WS HEar g #iE
IEH W19 WIE NTEE9E W1 7T "R
SreFuE &9 TEar § | sEi 6w
#/  #TF Wiewwd, wEer faw
fom 29 wmar & ) wgrae e fw
FHOET WX 9 A sifa
1 Af @wEr A ¥ 9T W@ O#
wifs 3w farew smw sreswe
W ¢ | ag aga a3 fagla & awd
aﬂ‘wmarﬁ TEY oAT  wTEAT
afae & wgan m’mg’ﬁﬁ TEReE Sy
AW A A-wE AN WiEH I AGA
ST WY 1A FT NIEANA agaq q7
frowr 25 ad & T w97 faweEr
foreft &, oY aoaf gor @ adr agal
A1 facgerar srra £ g6 Fqifs ag T@
gret |ATAAT AGA, TAA GO AgT ANAT
FTEHIRE T I ST I OF
ATy grarar d aman | i
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T Faq & TRINA F¥ T eFA @S
WY FY TINT FHT HNT {97 § FRT
M &fz M e wW A AL -
TRV T UHIAHT SARTET R TATTHE
afaw g1 ( ag A AW
wfs F T wEEr ] FE RWR
OAATE AT YA ATE & 4T A T )
TE AE Sed qgfa # faween
AT aeaAat & fag aga & wraEas |
wafow m O fergaw & IERw
wrmferee] 1 woay fawmn e g
qUAT qgfT § WA O O @ e
Fafiaa gd § 1 HT A § 55 79
ATEZH WY ¥ FTRA TGAT ATEAT § |
|E gig-arg g
Y AT S FAART FT e E 1 AT9A
ag &1 ST T AHERT H FAC T
fear ) &9 & w9 Arerw S ¥ Ao
qeuw  fAega At wgw g fw
a9gT A EFfae F FaT woEr
F& T HiTH 7 NS a7 & fau
itz Ffew ) a9ifs e &
F% ag gFEEc § € § Wi @
X T 0F uEeQae s ifew
v wagT €, Eeiinaa § o areEm A
HTH H4F IR I ARG Ffaw |

{Interruption )

TWE  HE-AIE FA-STEE S,
& AT AT AT E, TR AV A
fecrega faeew 3 o= fewiisgma
Toea F1 azo e F1 J=@an aa
ofag Aw & § 9 g o ' )
Gy faqw F mERAT FEH FH R
fadia TEWEFAT £ ) TR Wew 2
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SHRI K. D. MALAVIYA: Madam Vice-
Chairman, I sincerely welcome the criticisms
made in this House with regard to the
functioning of the Ministry of Steel and
Mines and I submit, Madam, that I wished
more criticism to be made against me or my
Ministry. While I say so, [ beg to
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submit—and I should be allowed to say-that I
am not a man made of wax and I am
determined to continue accepting the challenge
of the great task that has been imposed on me
and I shall endeavour my best to see that the
great party to which I have the honour to
belong, functions through the efforts made by
humble partners like me to progress which will
satisfy not only our own people but also the
critics who sometimes do not offer legitimate
criticism or, perhaps, due to lack of information
or if I may use the word, some understanding,
they are often referring to matters which,
perhaps, they could have not if they had given a
little more attention or consideration to the
points involved or to the complications that
these two Departments of the Ministry, Coal
and Steel are today confronting under a situa-
tion  which is not only the creation of this
Government or of this party system but also
a situation in which the entire people are
involved today. But I will revert to this subject
a little later. First of all, I must hasten to refer
to certain matters which 1 did not mention in
the other House while my Ministry's affairs
were  discussed. Firstly, Madam, a criticism
was made with regard  to the functioning of
the Steel Authority and the author itarian
manner in which  the whole concept of the
Steel Authority was conceived and the officer
who is now conducting the affairs was being
referred to. I might remind the House that the
Steel Authority of India is mainly meant to
plan, promote and organise an integrated and
efficient development of the iron and steel and
associated input industry which is iron-ore,
coking coal, manganese, lime stone
refractories in accordance with the national
economic policy and objective laid-down
by the Government from time to time. This
was the overall objective for creating this
Authority and the subject-matters that were
involved in this Authority's functioning were
such as were directly related to the production
of steel and also its distribution. All  such
inputs that were j required for steel
production were entrusted to this Authority.
It is not correct to say that it is a one-man show;
it cannot be a one-man show because it is an
Authority which was organised and made up
under the authority of the Government of India
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where all powers are derived from the
Central ~ Government and everything is
done in the name of the President and the
House is very well aware that when the
President functions  the Government
functions. The Government is always
consulted whether a Steel Authority is
made here or a Coal Authority is made
there or an organisation which looks like a
very big organisation functions in order to
implement the decisions and the programme
of the Governmentl, or a ministry or
department of the Government. This
gentleman who is now holding charge of
the Steel Authority on behalf of the
Ministry of Steel and Mines is discharging
his duties to the best of his abilities. 1 am
thoroughly satisfied with the manner in
which functions are being performed
within the framework of the authority
created for the Steel  Authority and also
within certain traditions that are built up only
recently, because this is only a one-year old
child or a little more. In dealing with such
complicated problems I should be allowed
to submit that perhaps a year or so is not
enough and therefore neither I nor the
House, if I may be allowed to say so,
should be in a hurry to condemn the system
or the Authority which is created and which
is confronted with a task which is admittedly
very complicated and very difficult.

SHRI NIREN GHOSH: We have got the
Tatas. I have given you figures.

SHRI K. D. MALAVIYA: Tata or no Tata
first of all we are being criticised to have had
bureaucrats, the ICS and the IAS people.
When in the country experienced technicians
are collected from this place or that place and
when an attempt is made to organise a cadre
from top to bottom—I will submit that we
have collected a brilliant  group of people in
a cadre—these boys led by experienced
officers will be discharging the most onerous
type of work and it should be looked at with a
little more sympathy. Yet I do not say that
we should not be criticised for the mistakes
that are being committed. The hon.
Members are
entitled to do it but when their criticism____

SHRI HARSH DEO MALAVIYA:
Production of oil and soap may not be the
best experience for the steel industry, j

[RAJYA SABHA]
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SHRI K.CD. MALAVIYA: I do not know
that a politician can arrogate to himself to
know everything; if I read history I am not
supposed to arrogate to myself the
knowledge of all the matters that come under
the umbrella of this world.  There -fore, it is
not fair to say that a man who has attained
expertise in one system of work will not be
able to function or discharge his duties
with regard to other matters that face him. [
do not subscribe to the view' that a man
who has developed expertise in commercial
activities of selling I one particular type of
thing will not be able to develop the
expertise to deal with matters which fall
under another group of things but I do not
want to go into all these details. What I want
to submit is that the Ministry of Mines and
Steel have built up a very strong [cadre
from top to bottom in which there are very
few people who come from the bureaucracy.
We have got the Secretary of the Mines
who throughout his life has been a technical
man, who is a mining engineer of the highest
grade that the country can produce.

SHRI NIREN GHOSH: You
Wadud Khan is a mining engineer?

say that

SHRI K. D. MALAVIYA: I am referring
to the CMA.

SHRI KALYAN ROY: Mr. Chart is a
mining engineer.

SHRI K. D. MALAVIYA: I am not-
referring to the Steel Authority. While
referring to the Steel Authority, I want to say
that here is a man who is head-ding the Steel
Authority, who has experience of business, who
has the experience of dealing with millions
and millions worth of commodities, who
knows how to deal with commodities, who
has dealt with the business aspect of  things.
Surely if a bureaucrat is not able to do all
these things, then we should search in a field
where businessmen are carrying on  their
business. If we find that a man brought from
the technical world or a man brought from the
commercial world is not fit, then we have to
find a man from some other world. We shall
try to find a man from some other world also,
but to criticise a man who is doing his utmost
and who is.
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not here to answer some of the reasonable or
some of the most unreasonable criticisms is
surely not very fair. I want to submit that
the Steel ~ Authority has to function always
in consultation with the Government.
Sometimes he is certainly authorised not to
consult and it was decided after a lot  of
experience that in respect of certain matters
autonomy has to be given to the Steel
Authority. If every time the Steel Authority
has to come to the Ministers or the Cabinet
or the Secretary, Joint Secretaries and
Deputy Secretaries, for a formal permission,
then the entire object of creating this Steel
Authority is negated. Therefore, taking
all the factors into account, this experiment
is the best experiment. Without committing
ourselves to a situation where I should say
all is well, I must say i hat this is the test
under the circumstances. Vet I say that some
sort of restructuring is needed and within the
three months that 1 have had the chance of
looking into matters I do feel that, in
consultation with  our colleagues in the
Secretariat, who are more technicians than
bureaucrats, or bureaucrats who have been
turned into technocrats— I have no doubt
that they are some of the finest bureaucrats
who have now turned themselves into
technocrats, better than what I can claim
about myself or some of the politicians with
whom I have to deal—we are living in a
world of real purposiveness. We are trying
really to learn and undo our mistakes and
the more we get into the job the more we
learn that we have made some mistakes and
we shall not do them again. Therefore, I
would beg of the House to give this
Ministry a little more time, to give this
experiment a little more time, and not to be
so cruel to me or be cruel to my colleagues
in the Ministry.  Otherwise, the work in
which they are engaged gets frustrated and
they get frustrated. To condemn a man who
does not perhaps deserve to be so cruel is 10
frustrate his efforts. Together with the
problem that we face today, about which you
know more than I do—because you have to
deal with this problem through your leaders
in the trade union movement who are today
negotiating for a strike or no strike—our
problems get more complicated. No steel
will be produced and no coal will be
produced. Even what we have to so far been
able to produce we will
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not be able to produce, if the situation which
is facing us today is allowed to deteriorate.
That is why I have taken the liberty in the
other House to say that if politics is
introduced in the trade union movement,
then better days are not to come for us. Not
only that. If the railway strike takes place
and if the negotiations unfortunately break
down, then I do not know how we can
formulate  our programme for the
development of production of steel or coal
or coking or non-coking coal or improve
transport. Nothing can be done, and then the
consequences are very well known to the
House. For that, we should be all prepared.
Enough has been said— and I have heard—
of instances of Japan, of America, of China,
of this country or that country. The House is
very well aware of the circumstances in
which a country goes ahead in production.
What has happened in Japan is known to the
House as much as it is known to me. Let us
not, for God's sake, compare and contrast
the conditions. We are experimenting to day
with a certain way of life which was not the
experience of those countries. We are
experimenting with a complicated social
system which we are determined to preserve,
and in that process we are compelled against
our will, to admit that there is an
inevitability or a gradual-ness in the process
of onward march. We cannot progress if we
go on experimenting with a type of
functioning in politics that is contrary to all
norms of production.. ..

SHRI G. LAKSHMANAN (Tamil Nadu):
On a point of information. Who introduced
party politics in the trade union movement?
Which party?

SHRI K. D. MALAVIYA: It is no use
blaming each other. If I say you, you will
not agree. If I say, Mr. Kalyan Roy, he will
not agree with me. If I say Mr. Niren
Ghosh, he will not agree with me. I am
trying to be as impersonal as possible. I am
not going to take a personal view about it.

With your permission, Madam, I will
pass on to certain  other i aspects.

SHRI G. LAKSHMANAN: If you will
permit me, Madam, I can say who intro-
duced party politics into the trade union
movement before independence.
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THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): Please do
not interrupt.

SHRI G. LAKSHMANAN : He is making
that  statement.  Because, who is
responsible...

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): Nobody
asked you to say why.

SHRI G. LAKSHMANAN: Before in-
dependence, there was only one All India
Trade Union Congress. And who created the
INTUC after independence? Party politics in
the trade union movement was brought in by
the Indian National Congress.

SHRI K. D. MALAVIYA: I will also say
something which will displease him very
much, Madam. I do not want to do that. It is
much better that he listens to me patiently
and docs not bring in matters which are not
very relevant.

SHRI G. LAKSHMANAN: Yours is a
general statement which I have to correct.

SHRI K. D. MALAVIYA : Madam, there
was criticism that we are losing in our export
of mineral products. In certain respects, we
are losing in mineral exports. But what can
we do. A specific instance quoted was in
regard to iron ore. Our export of iron ore to
Japan from Bailadila certainly has not given
us well; nominally it has given us some
profit, Rs. 2 or Rs. 2 1/2 per tonne. It is most
unsatisfactory. But we have to earn foreign
exchange if we have to develop our country.
We have to carry on trade in this inter-
national world, and we have to earn foreign
exchange. When we have to earn foreign
exchange, all is not well with us. There are
two parties to negotiate. The movement we
try to negotiate beyond our capacities, there
are other countries also which can come and
compete. Therefore, all factors of
competition are taken into consideration.
And it is no use our referring to those things
here. The House must be knowing that
whenever we enter the international market,
there are considerations and considerations.
The first and (he foremost is that we must
earn foreign exchange. It is not a very
happy thing.

[RAJYA SABHA]
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SHRI KALYAN ROY: Why don't you
have a producers' cooperative like the
Arabs? Unfortunately, I have been told,
the Commerce Ministry comes in the way.

SHRI K. D. MALAVIYA: I do not want
our good quality iron ore at Bailadila to go
anywhere else. I will be the last man to do
it. I know, here is Japanese leadership, and
they can get iron ore from elsewhere also
at a cheaper price, perhaps. Or the quality
may not be very good.

But they are in a much better position to
bargain with us. Therefore, while we arc
trying to export our commodities we have
to be very careful in seeing that our twin
objective of earning foreign exchange and
maintaining our relations with friendly
countries goes on in a healthy fashion so
that our trade continues.

SHRI V. B. RAJU If the hon'blc

Minister yields. .

SHRI K.D.MALAVIYA : If you just
let mc finish a few more points.

SHRI V. B. RAJU: This is the same I
point. I have requested that the economics I
of this iron ore may be examined even with
Mr. Pai. May I know for importing one ton
of steel how much of high grade iron ore we
have to pick up from the mine for export?

SHRI K. D. MALAVIYA: I do not know
what the hon'ble Member has in his mind. I
If he has in mind that we should not export
iron ore, then all that I can say is that we do
not agree. We have got to export iron ore
even though it may not be a very good
proposition for us to export iron ore. If he
wants that we should not import steel, that is
not possible. We have got to import certain
classes of steel. It is impossible to ignore the
fact that we have to import steel. We cannot
produce all types of steel that is required. We
arc not yet ready for that. Even Americans
are importing steel. They want to import
some steel from countries which are surplus.
Therefore import and export are world
phenomena which cannot be stopped at the
will of political leadership. There are certain
problems involved in this export and import
which are sometimes beyond our capability.



221 Discussion on the
working of

I was referring to another very regrettable
factor which has pained me very much. This
was raised by Mr. Chakra-barti and also
referred to in some respect .by Mr. Niren
Ghosh, namely, that there is a tendency in
our Ministry to weed out Bengalis. This is a
very, very unjustified accusation.

SHRI NIREN GHOSH: I did not level
that accusation. Of course, what I said -was
that Mr. Bhattacharya was shunted out in
the interest of Tatas.

SHRI K. D. MALAVIYA: I will offer my
explanation to Mr. Niren Ghosh for his
consideration. It will be a doomsday for a
party or for a Government or a department of
the Government when they think in terms of
excluding Bengalis or any province's great
man or national from the mainstream of our
activities. We could never dream of such a
phenomenon. I protest against such a remark
made by my friend, Dr. Chakrabarti, when
he said that a systematic effort is being made
to weed out Bengalis from our Ministry.

SHRI K. D. MALAVIYA : He quoted two
instances, one of Dr. Lahiri and the other of
Shri Bhattacharya. I do not wish to say much
about Dr. Lahiri. Dr. Lahiri has left this
country of his own accord. Some reasons
were given by one of our colleagues in the
other House. They were repeated by the
hon'ble Member who made this charge
against this Ministry. Dr. Lahiri went of his
own accord and whenever he comes back it
is his own sweet will; he has to choose
whether he has to stay here or not in
conditions which were put before him.
Therefore, we are not at all guilty of even
asking Dr. Lahiri to go out. At the same time
we are quite aware of the abilities and
capabilities of Dr. Lahiri. We may not agree
with the assessment that coal can be got
converted into liquid fuel in Assam or in
Raniganj. The economic viability has still to
be examined; we are examining it. Nobody
will be happier than myself if I am told that a
coal synthesis plant can be established in
Assam, Raniganj or elsewhere in the
country. We want many plans like that. We
must have resources and the know-how.
Even today an international symposium is
going on in this capital of ours  which is
considering this matter.
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Many of our talented technicians are just
there. The hon'ble Member should know that
a cadre is coming up in this country. And this
cadre, 1 tell you, is a cadre of which every
political party should be proud in this
country. Our own Ministry is building up the
cadre from below. You have to go to Bokaro
and see in what brilliant manner, our boys are
coming up. You have to go to Durgapur, you
have to go to Bhilai to see what is being
done.

Now, about these ingots to TISCO from
the Durgapur Steel Plant, the ingots go from
a steel plant to another steel plant in the
normal course. If we have not got enough
power at the Durgapur Steel Plant, then the
ingots cannot stay there indefinitely. The
ingots have to be rolled into  saleable steel.

SHRI NIREN GHOSH: That is the thing.
TISCO has power. Durgapur has no power
and you say that it is a sick child. You will
not expand it, which will make it viable.
The coke oven battery-is lying there from
1968.

SHRI K. D. MALAVIYA : Unfortunately
in Durgapur we are experiencing a shortage
of power. It is a fact. And the DVC has
failed to give that amount of power which
we require. Durgapur depends for its power
mostly and main!) on the DVC. If we do not
get power, there is this development of an
imbalance in ingot collection and its rolling
into finished product. Therefore, it has to go
somewhere. Ultimately every pound of steel
or every tonne of steel will be sold
according to the JPC distribution formula.

SHRI NIREN GHOSH: I dispute it. Tatas
are selling the TISCO products at fantastic
prices, much higher than the JPC prices.

SHRI K. D. MALAVIYA: I beg to submit
for his information that Durgapur ingots go
to TISCO for re-rolling and conversion into
saleable products and they are distributed
according to the Government scheme. If
there is any specific information possessed
by my friend, Mr. Niren Ghosh that such
and such product was sold at such and such
price, he might pass on the information to
me and I will look into it.

SHRI NIREN GHOSH: No saleable steel
is piling up with Tatas, whereas
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[Shri Niren Ghosh] Rs. 5 crores worth of
stock has piled up in Durgapur. You can
move ingots, but you cannot dispose of
saleable steel;

SHRI K. D. MALAVIYA: I will give the
figures of stocks of saleable steel. The stock
of saleable steel in Bhilai is 1,88,200 tonnes.
In Durg«pur, the stock of saleable steel is
28,200 tonnes. In Rourkela, it is 72,700
tonnes, in TISCO, 76,000 tonnes and in
IISCO, 27,000 tonnes. This is the state of
affairs so far as saleable steel is concerned.

Now, I am coming to another criticism
made by Mr. Bipinpal Das or somebody
else, I do not remember, that the production
of all mineral ores is falling.

SHRI KRISHAN KANT (Haryana) : Not
all, almost all.

SHRI K. D. MALAVTYA: It is not
correct, not even "almost all". Perhaps
there are one or two items where produc
tion has fallen. Now I will try to satisfy
him. The production of Bauxite had
fallen in 1973. Otherwise, it was increa
sing. It came down from 1,692 to 1,295.
Chromite has registered an increase;
coal has registered an increase; copper ore
has registered an increase; dolomite has
registered an increase; gold has not regis
tered an increase; gypsum has registered
an increase; iron ore has registered an
increase; Kyanite hasregistered an increase;
lead concentrate has registered an increase;
limestone........

SHRI KALAYAN ROY : That is all in
the Report. Why are you reading  it?

SHRI K. D. MALAVIYA: I swear by the
Report. An hon. Member levelled the
charge that production was falling.
Therefore, [ am trying to.. .

SHRI KALYAN ROY: Deal with the
basic, controversial issues that we have
raised—elected committees, workers' co-
operation, contractors and so on.

SHRI K. D. MALAVIYA: I am coming to
these special points which are the favourite
points of Mr. Kalyan Roy and myself. Then,
about coal production I have already said. It
has registered an increase. The production of
coking coal has undoubtedly registered a fall,
a decline, because of the shortage of power
and one
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or two other factors. Now, itis a fact that
coking coal was produced in greater quantities
when the mines were not nationalised. But
may I submit the reasons for it? The reasons
ought to be known. They are obvious.
Slaughter-mining was going on at that time.
Even pillars were scraped. Sandbagging was
not dene. And the owners of the mines wanted
to produce coking coal. My honourable
friend from the SSP might get this
information that the old coal-mine  owners
were slaughtering the mines mainly with a
view to earning a little more money because
they were getting good money for the coking
coal. The moment the coal-mines were
nationalised, we had to rationalise production
and bring mines to an order. And since then
we are facing a lot of difficulties. 1 do not
wish to go into those difficulties. But it is
quite possible? that the rate of rise in pro-
duction of coking coal may not be as good as
or as satisfactory as I would like it to be
because we have to take care of the mines. We
are here and there hearing of accidents and
fatal accidents in mines. We want to avoid it
as soon as possible. We are taking steps to
see that those mines which  have become
murky or bad or susceptible to frequent
accidents, those ate stopped and to see that
accidents do not occur.  Therefore, in its
totality....

SHRI KALYAN ROY: How do you
contradict this statement issued by the
Ministry of Labour on 26-4-1974 in their
own name—Ministry of Labour and
Rehabilitation—that in seme coalmine areas
it is increasing by as much as SCO-times
after nationalisation? This is a letter of the
Chief Administrative Officer, Directcr-torate-
General, Mines Safety, Dhanbad.. dated 26-
4-1974.

SHRI K. D. MALVIYA: I take the in-
formation from the honourable Member and
then see what we can do about it.

a Now, this I have already disposed of.
Then I come to seme of the general isms
that face us in the Steel Ministiy as well
as in the Coal Department --------

DR. RAMKRIPAL SINHA (Bihar): 1
would like to know if the attention of the
Minister has been drawn to uranitm from
Jaduguda mines in Bihar. From those
uranium mines uranmiu is taken and that is.
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being sold in the black market and you
know how important uranium is foratcmic
energy _

THE VICE-CHAIRMAN (SHRIMATI
PURAM MUKHOPADHYAY) : You could
have participated in the debt'te itself instead
of raising it new. New it is too late.

SHRI RAMESHWAR SINGH (Bihar):
He is coming to the House just now and is
«isking questions as if this is Question Hour.

DR. RAMKRIPAL SINHA: I know this
is not Question Hour.

SHRI K. D. MALAVIYA: Unfortunately,
our production target of steel h?s not been
fulfilled and there are obvious difficulties.
Some of them are technological which will
take some time to be corrected. It is not
possible for me to make a commitment to this
House that the technological problems that
are being faced by Durga-pur and to a certain
extent Rourkela are likely to be removed
very soon, but...

SHRI NIREN GHOSH: Expansion is the
vital need.

SHRI K.D. MALAVIYA : Expansion is
only possible when we can find out a
rationale of quick production, quick increase
in production, by as little expenditure as
possible, becsuse the ways and means
position is also not so easy as is generally
understood by honourable Members. If it is
possible for me I would have given one steel
plant on the desire of every Member of this
House in his own district. But we have all to
understand the implications because, after all,
a steel mill is a prestige plant for every
district, for every State. But the difficulty is
this. Orissa wanted a second plant. It was
quite a feasible proposition because there is a
vast amount of iron ore deposit, rich iron ore
deposit.

The matter was referred to Daslur and
Company. They submitted a report. The
report came to us in 1972. Immediately
thereafter we got a little time to consider
whether it is a practical proposition to have
another steel mill in Orissa or not. The
question is of financial resources. It is not
easy to raise it. Therefore, it is only fair that
when an attempt is made for a steel mill we
must know all our limitations. We are
committed to steel plants in Salem and hospet
and elsewhere. We are bent upon doing it.
Three steel plants 1 seek the cooperation of
the House and 8—203RSS/74

[ 29 APRIL 1974 |

working of Ministry 226
of Steel and Mines

have already been committed by the
Government. In the meantime oil crisis
created a new pattern of fir,<r>ci;l crisis for
the country. Therefore we are compelled to go
slow. Our going slew is being misunderstood.
I want to assure the House that the steel plant
at Sale will make progress in the Fifth Plan
recording to our intention unless something
cxtrf-ordinary happens which may compel us
to go slow. Otherwise we have no intention to
withdraw from our commitment. But to have a
further commitment on our shoulders is not a
possibility. It can not be done unless the
situation improves met unless the relations
between tie manage-ment and workers
improve and unless the conditions of power
generation improve and unless the ways and
meas position is also within our control

SHRI NIREN GHOSH : One point. You
have not answered one small point For DSP
expansion is of vital importance. Otherwise it
will go on incurring losses. That is the
technical position. About Alloy Steel Plant 1
placed facts and figures before you. If the
Cold Rolling Mill is installed, it will become
viable despite idle capacity. What is the use of
by-passing this thing.

SHRI K. D. MALAVIYA : The problem
of expansion of DSP and the problem of
correcting the technical imbalances, are in
my opinion an integrated problem. I am "for
expansion of DSP. I am also for correcting
imbalances. 1 think we have "got a very good
team of workers and leader-"ship there. They
are engaged today in the closest type of
examination as to how best we can achieve
the objective. This technical examination is
bound to take a little more time. I too should
be given a little more time to go into all these
problems and try to find out what can be
done and what cannot be done and if
something could be done by what time it
could be done.

With regard to the general situation that is
obtaining in Bihar-Bengal industrial belt I
am sorry that the relationship and life of our
workers are not as good what they ought to
be. 1 am also quite aware of lot of
undesirable practices that are still going on
in the coal mining areas. It has been my
effort to understand the situation under
which all these evils have cropped up. Some
of the reasons I have been able to
understand. To tackle the situation
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operation of the House and leaders of trade
union movement and

also leaders of political parties. Unless the
political leadership of parties and leadership
of the trade union movement and also those
who agree with the policies initiated by the
Congress Government and unless they all
pool their energies and help in the
improvement of the working conditions, I
suppose everything is bound to go slow. For
that I made an appeal and I repeat that I am
quite prepared to consider a proposal where
all constructive forces of such political
parties which accept our programme can
work together. If they can pool their energies
in order to improve the conditions, then we
can also try to raise funds. We can start a big
fund for it d then see how best we can get
subsidised foodgrains, better cloth, essential
commodities, water and housing facilities for
all of them and then see to the distribution of
these things because the distribution of it is
much more difficult. It is easier for the
Government to spend a few crores of rupees,
to have departmental stores for those com-
modities but it is very difficult to have a
proper distribution system. Now, in that
distribution, the co-operation of the trade
union leadership and of the political parties
and also such elites who live in the area who
are honest people, who are dedicated to the
welfare of the workers, is needed. If they all
pool their energy then surely we can break
the present impasse and improve the situation
remarkably. Now, our Ministry is working on
a scheme of that kind and we are working on
a scheme whereby we shall try to build a
fund, a moderately good fund, which will
help us to procure all essential commodities,
organise departmental stores or co-operative
societies, wherever it is possible for us to do
it, and try to face the challenges of that Hafia
gang, corrut people in the area and to resist
those activities because unless we stop that
mischief from that area, coal cannot be
produced and that bad element cannot
removed from there. But, in all that process
we have to collect a team of good people.
Wherefrom those good people can come is a
matter for all of us to consider because that is
the first and fore most thing. The technical
problems, the

machinery—all those problems come late on,
I beg to submit that they are comparatively
easy to solve. It is not difficult as some of us
can sit down and solve these problems. But
the most difficult job is this that is facing us
today. Will there be Railway strike tomorrow
? If there is going to be a Railway strike,
what is going to happen ? What about the
furnaces ? The furnaces must have a
minimum temperature for them to live. They
will not be able to live because coal will not
be able to reach us. But the Government is to
see that that amount of coal reaches there and
in that we seek the co-operation of the House.
We seek the co-operation of the Political
Parties. And, if you link up all these
problems with a condition, with a certain
demand here and a certain demand there,
then perhaps the difficulties will not be
solved. I would, therefore, appeal for a
rational approach, for a sympathetic
approach, for a real patriotic approach to the
solution that must come as a result of
negotiations between two parties. I do not
wish to apportion blame. I do no wish to say
anything that might provoke the situation. All
that I want to say is that all of us must come
to one conclusion and that is that if wefail in
coal if we fail in the steel belt area and if our
steel mills are just crushed and finished then
no Government and no Political Party which
may try to come to power will ever be able to
stay there. The Japanese follow one
instruction. They follow the dictates of the
leadership that is trying to go ahead with the
production programme. But, we are all
divided amongst ourselves. We are divided
among parties. For what purpose ? We ignore
the demands that are put upon us for
increasing production. Therefore, considering
every other point as less important, I want to
attach the highest importance to two
problems. One is the welfare of workers who
are the fundamental basis for increasing
production and the second is to restore
conditions of normalcy, to sec that at least for
two or three years industrial relationship is no
disturbed in the area. Then and then alone,
we can see and touch the production level of
7 million tonnes of steel in our mills and 150
million tonnes of coal before the Fifth Plan
ends. Iam qui'e sure
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facilities. We have all the know-how. We
have all the technical abilities within the
Ministry and we have got the cadre that has
been mentioned here. We have got the
leadership of the technocrate within the
Ministry. The Steel Authority is carrying on
its work fairly well. Restructuring is needed.
Imbalances have to be removed. Certain
efforts have to be made and corrupt elements
has to be removed. I do not deny it. But
these are not such difficult problems. It is
easy to remove them provided you co-
operate. But if you do not co-operate, then...

SHRI KALYAN ROY : It is most unfair.
Have you ever called a meeting of the
Central trade union organizations to discuss
the production in coal ? No. 2, you had
strikes in jute, you had strikes in textile. Can
you tell of a single such instance here after
nationalisation ?...

SHRI K. D. MALAVIYA : I would like to
point out for the benefit of my hon. friend,
Mr. Kalyan Roy, that I have no-thing against
the workers,; 1 have no complaint against
the workers. But I have certainly many
complaints against the leadership. They
sometimes mislead them. If I do not say this,
I will not be rendering proper service to the
entire world of the workers, a large majority
of whom do not want any disturbance...

SHRI KALYAN ROY: Butdid you
have a single meeting ?

SHRI K. D. MALAVIYA : For me to
call a meeting of workers is not difficult. I
can call a meeting. It is easy for me to call a
meeting of 30,000 or 40,000 workers. But it
is equally easier for five people to disturb...

SHRI KALYAN ROY : Mr. Mohan
Kumaramangalam addressed ten meetings in
the coal-fields...

SHRI K. D. MALAVIYA : Madam, Vice-
Chairman, this is a subject where we can sit
across the table and thrash out problems...

SHRI KALYAN ROY: First sit...

SHRI K. D. MALAVIYA : I have to say
what is naked truth. The naked truth is
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that there are some leaders in all political

parties who are not co-operating; I have not

excluded our own group.

Now, with regard to workers' participation,
we have always held the view that workers'
participation is one of the most important
factors in reaching the target of production.
We are ready for any understanding with the
legitimate rtpmtr)-tatives and leaders of
workers.—properly  chosen, selected or
elected group of the people; we are prepared
to sit down with them for drawing up a
programme of production, on the condition
that they will be smoothly allowed to go
ahead with that programme if we come to an
agreement with regard to some progrfmme.
But if on the morrow that programme is
forgotten, it is no use doing that exercise.
Therefore, my appeal to the hon. Members,
who can exercise their influence in the trade
union world movement, is to think seriously
that without concentrating on the task of
greater production of coal and steel this
country has no future, no political party can
succeed and, therefore, hey must co-operate
with the Government so far as our programme
of production and our programme of
preventing strikes is concerned. For that we
are quite prepared to cooperate, form new
groups, have new ideas, create new
organizPticrs, hfve participation of workers
either through a selective process or elective
process or through conferences with proper
people. All these problems can be examined.
The moment all this preliminary work is done
then the imbalances in the technological
processes involved and the question of import
or export or purchase of machinery or
correcting here and there, etc. becomes
comparatively easy.

Madam, Vice-Chairman, that is all I
have to say. I have touched the main points.
About  the remaining, my Ministry will
examine them and inform the Members...

(Interruptions)

SHRI KRISHAN KANT : I had asked this
question from the hon. Minister earlier also. I
do not know whether Mr. Wadood Khan is
himself feeling satisfied about the target...

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : He cannot
reply to all the points.
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SHRI K. D. MALAVIYA : With your
permission, I will like to answer that point. It
is a relevant point and I am grateful to Mr.
Krishan Kant for having raised it. Mr. Wadud
Khan produced a programme of production
on certain hypothesis. Now that hypothesis
regarding the target of production to be
produced by the steel plants is very much
before us. This target was produced by the
steel plants and not by Mr. Wadud Khan and
it was linked up with certain conditions of
power production, coal production and
transport system. It means that if the transport
system, power and coking coal were provided
to the steel mills according to a certain
pattern, then, of course, the result will be
higher production. Mr. Wadud Khan did
some more exercise and still they produced a
lower figure. It will not be proper to blame
the Steel Authority for linking up the
conditions of power production or coal or
transport system. Supposing the trans-port
system completely fails, then what would
happen ?

THE VICE-CHAIRMAN (SHRIMATI
PURAM MUKHOPADHYAY): You
have already covered that point.

SHRI K. D. MALAVIYA : I wanted to
emphasise that point once more. Certain
conditions were linked up with the target put
forward by the Steel Authority. We have
revised that target new and we hope that we
shall exceed it provided wc get the necessary
help.

MESSAGE FROM THE LOK SABHA

The National Library Bill, 1972

SECRETARY-GENERAL : Sir, I have to
report to the House the following message
received from the Lok Sabha signed by the
Secretary-General of the Lok Sabha :

"I am directed to inform Rajya Sabha that
Lok Sabha, at its sitting held on Friday, the
26th April, 1974, adopted the following
motion in regard to the National Library
Bill, 1972 :—

'That this House do recommend to Rajya
Sabha that Rajya Sabha do appoint four
members of Rajya Sabha to the Joint
Committee on the Bill to provide for  the
administration of the National
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Library and certain other connected matters, in
the vacancies caused by the retirement of
Sarvashri Mahavir Das, Rattan Lai Jain,
Shyam Dhar Misra and Patil Puttappa from
Rajya Sabha and do communicate to this
House the names of the members so appointed
by Rajya Sabha to the Joint Committee.'

I am to request that the concurrence of
Rajya Sabha in the said motion, and also the
names of the members of Rajya Sabha so
appointed to the Joint Committee, may be
communicated to this House."

STATEMENT BY MINISTER .RE-
REFERENCE TO THE SUPREME COURT
REGARDING ELECTION OF PRESIDENT
NOTWITHSTANDINGDISSOLUTION OF

GUJARAT ASSEMBLY

THE MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE AND
COMPANY AFFAIRS (SHRI NTTI RAJ
SINGH CHAUDHURY) : Madam, Vice-
Chairman, this House is aware that the term
of office of the present President of India
expires on the 24th August, 1974.

Under Article 62(1) of the Constitution, an
election to fill a vacancy caused by the
expiration of the term of office of the Presi-
dent is required to be completed before the
expiry of the term. This House is also aware
that the Gujarat State Legislative Assembly
was dissolved on the 15th day of March,
1974.

A question has been raised as to whether
election to the office of the President can be
held notwithstanding the dissolution of the
Gujarat State Assembly.

The Government is prima facie of the view
that on a true and correct interpretation of
articles 54, 55, 56, 62 and 71 of the
Constitution, the electoral college consists
only of the elected members of such of the
Legislative Assemblies of the State as are in
existence at or before the expiry of the term
of office of the President. However, a
contrary view has been expressed both inside
and outside this House.

A question of far-reaching importance has
arisen as to the composition of the



